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MINIJ′ 1｀lCS O「 MEE′1｀ IN(〕 N()。 14/19 0F NOltMS COMMI′ iVl｀ 111■ 1(1)ICS-l SE(〕
′
1｀ 10N)HEI,1)

ON 20.02.2019

Mceting No. I 4/ I 9 of thc Norrrs Conrm ittcc (NC-l) [ol thc liccnsing ycar 20 I {t-20 I 9 was hclcl

on 20.02.2019 under thc Chairmanship ol Slr. It.l'. (ioyal, Aclditiorral l)ircctor (lctroral ol"Forcigtt
'l'rade to consiclcr thc applications urrder Duty Iixerrrption / Itcrnissiolt Schctncs (C-haptcr-4) ol'thc

applicablc lrorcign 'l'raclc I)olicy ancl thc llandbook ol'I)roccclurcs. 'l'hc Ibllowing Mctnbers of'the
(}lmrniltcc wcrc prcsent in thc mcctiug: -

Sl.No Nanrc ol'thc rcprescntativcs & thcir l)esigltatiolr l)cpa rl rnc nl

l Shri I(.V.'l-irutnala, Dcpuly I)GF'l' IXll"'1 . tlclyog IJharvan

2 Shri I(. K.'l'irvari, lnclustrial Aclviscr I)l II. tldyog lJhar,van

Shl・ i lく 。S Sodhi,/ヽ sst r)11・ cct01‐ MSMll, Nirnran llhawan

Sh. Moin Afacluc. Asst. DGIII lX; IIl'. LJclyoll lJltau'atr

Notc:

l . In certain cases tlre decisiou of the Nornrs C<lnrmitlcc rcl'crs tcl thc l{ccottlurehdations /

Observations/Dcficiencies reccivecl frorl the coucerned ll'cchnical Atrthority. Wltcrcvcr applicablc, a

scarrnecl copy ol'such clocumcnt hzrs been placed at the end o{'thc Mirrutes, in running serial orders.
'l'he scanned copies uploaded are to bc accepted. 'fhc LJ.O NO/O.M No o['the scanned copy is

rcllected in thc rninutes.

?. Whcr.crrcr thc Con.rr.nittec has fixecl nornrs, the I{As shottld allttrv ittpLtts as pcr \\'aslagc llorllls

approvctl or as applied n'lticlrevcl is lcss.

3. All applicalions/rcprcscutalions/reply to thc [)cllcicltcv Icttcrs ctc. rlal' bc sctll to NC-l a1 c-nrail

aclclrcss- ircLglgll(Orycjq. All flrnrs arc also rccltrcstccl to rrrail/scncl thcir prcscnt valicl crlail atltlrcsscs

so that corrcsportclcttccs catt bc nlaclc throirgh crnail/ ["r\' 1'r.,t,.

MI,lll'l'tN(; NtiMlll,llt . l4lti0-Al.(12120llJ M['lli'l'lN(; l)A'l'l'] : 20.02.2019

l'hc lollorvinggits.es 1vele discussccl in thc mectitrg ancl clccisiotrs arc stittccl bclou'cach casc:

Casc No.:

25/14/80-Al,(〕2/2018

11棉鳥鬼5υ0034νAMl%

Party Nanlc:SPIROll｀ E(〕 H
HEAT ltXCHANGlう RS
PV′「  Iン
′
l｀ 1).

Rl′A Filc    ・
:05/24/040/00051//ヽ M15/

Mcct No/1)atci1 4/80-   Appr()vc(|

Al(｀ 2/2018

20022019

1′ ic No/1)〔 ltci0510386129 1)atci20 2 2019

0()052011

[)ecision:'l'lrc (]ourrnittec considerecl thc casc as pcl agcttcla ancl dcciclccl to ratilY thc lttlrtrrs as pcr

writren corl-u.r'rcrlts of I)PII-l'vicle their l:. No.: l'-41Olll24l20l9-'l'SW (latcd 20.02.2019 as tttttlcr:



lTCHS
Codc

Iixport Itcrr
SI

No
11｀ (〕 IIS

Codc

84159000

Condensor /
livaporator
coils / Parts
for Air
conditioning
and
l{efiigerator

1

741l1000

76071910

76081000

つ
４

3

76061200

84189900

5

6

59069910

84818090

8507

8311
9

|

⌒

I . Nct ,,veight o1'export nray be specifiecl
numbcrs viz-. 170000 Nos.

8000

3090

in kgs also. iu aclclition to cluarrtity trrentioncd in

lnrport ltcur

Itclevanl (-'oppcr 'I Lrbc

I)ia 3. I '/5 urnt to 50.80 rnnr
( l/tl irrch to 3 inclr )

l{clcvaut Alurrr irtiLrrn lrin
S{ock / lroil
tlriclincss 0.09 rnrrr to 0.i0
rnltl

l{clcvant Alrtut initrnr'l'trbc
l)ia 3.175 tnur to 50.t'i nrtn

(l/ti inch to 2 inch)
I{clevant Alunt irriLrttt Slrccts

o['Alloy platctl or coatecl witlt
'r.inc

thickrtcss 0.tl tnnr to 5.00 ntni

tJ Iicnds &'l'ripoils
5 nrnr - 12.7 rrrr OI)

lnsulation'l'apcs /'l'trbcs
ID '' 12.0 mnr - 120 nrlrr.

I leat Shrinli

Valvcs
6.35 nrtn to9.52 trrrn Ol)

Accur.nulators & l)istribtrtors
2 to 6 I lolcs I)istribtrtors
lritvirrg ,l tnttr ll) lrolcs

Ilrazing Iling,s / l{otls
lrornr : l{ ings I l) 'l . ti ttt tn

7

l{ccorl rrcnclcd
Norn.rs
Irirport quantity
is a‖ o、ved、 vit11

1%wasta3c
with

accoLrntability
clausc

Import ilcm
carruot bc
considered as

tlrcy arc
rucntiorrccl as

conrponetrts l"lut

inclicatccl iu

Ii'actions in scl['
clcclalation

cannot bc
consiclcrccl as

thcy are

nrcrrtiotrecl as

conrponeuts but

indicated in

fractiotts in sclf
dcclaration
(appcndix I lA)
lnrport itcnt
canrrot bc

c<lrrsiclcrcd as

thcy arc
r.ncntioned as

compotreuts br.tt

indicated in

{l-actions in scll
clcclalation
(appcndix I lA)
CIF valuc of'
irnprlrt itcrn uray

(r1pp_elclix I

Itcur delctccl.



⌒

It/ヽ conccrllc(1111を ly tal(C

(〕をlsc No.:21/14/80-

Alズ32/2018

HQ rilc

(〕 ase No.:22/14/80-

AI′ (32/2018

(〕 asc No.:23/14/80-

AIメ32/2018

HQ lrilC

lirrlhcr neccssar')' actirltt as pcr lhc clccisitln tll' N('.

I)arty Nanrc: MANN ANI) Mcct No/l)atc: lzllfi0- Approvcil

Itods Ol) bc a‖ o、vcd tlp to

O.29る of irO13

ValLIC Ol｀ cxpol・ ts

AI′C2/2018
20022019

1′ ic No/1)atci()710110190 1)atc:2022019

Al′ (12/2018

20022019

:0 I /tt0/05 0/003 3 7/AM I 9/ :07 l2tll040l(\01441 AMll l 29.07.20 I 6

l)ccisign:'l 5c Conrtrittec consiclcrccl lhc casc as pcr agcnclu antl on tltc u,ritlctr rccrltttlttctrclatiolr tlf'

rcpresentatirrc of'l)LII, the (lontrrittcc clcciclccl to ratif'v thc nontts ort llcl ttt nct bitsis as pcr (iNzt

rvith accouutalliI it1, clausc.

ltA conccnrocl rray talic [irrlhcr ncccssary aoliotr as pcr thc tlccisiorl tll'N('.

HUMMEIッ FILTER
PVT.LTD,

1ヽ 1_ンA Filc

IIUMMEL「 ILンTER
PVTIフ TDっ

['art1, 5n111": MANN ANI) Mcct No/l)atc: l'llt30- Approvcd

HQ Filc           RIン A「 ile          l´ iC N()/1)〔ltc:()71()ll()6691)atc:2()22()19

っ :O1/80/050/00338//ヽ N/119/  :07/24/040/00254//ヽ N7117/   18 11 2016
D

1)ccisi()n:・ Fhe(〕 ollllllittCc considercd thc casc as pcr aBcll(|を i all(l()1l thc、、
′rittc,l rccolll nlC!ヽ datio11()f

rcprcscntativc of｀ 1)I―Hi thc Conlnlittcc(lccidcd lo ratil,thC noFn]S()l11lct 10 nCt l)を isisをlS pcr(〕 N/1

with accountability clausc

RA conccHlcd nlay takc fblthcr ncccssary aCti()n as pcr thc dCcision()1'N(〕

Casc No.:4/8ノ 80¨ Party Narne: 'fLIE INI)LJItlr Mcct No/l)atc: l4180- I)cf'crrecl

― ――ALC2/2017~    ~    PVT It・ 1｀ 1)―           AI C2/2018 -

HQ Filc RLA F‖ c

2002.2019

1′ ic No/1Datc:0510402573[)atc:

. :0li 80/050/00 l4tt/AM I ti/ :0512410t10100005/n M I 8/ 1(r.05.20 I 7
,l

I)ccisigl:'lhc Coprlrittcc cgnsiclcrccl thc casc as pct'agctrcla attcl rrotccl that tlrc lirrl's rcply scnt to

l)lll on I 5.02.20 l9 lbr thcir cxanrinations/cornnrcnts. 'l'hc ('otrttnittcc clcciclccl ttl r'r'ait lirr

con.lnreuts liom DI'll.

-l-he 
casc statrcls deferled.

1)211■y Nanlci MANN ANI) Mcct No/1)atci1 4/8()  Appr()vcd
HUMMlll′ ドH′TEIt      Al′ (12/2018

PVTJ′ Tl)、           20()22019

ltl,/ヽ ドilc                l,iC N()/1)〔 ltci()710111733 1)〔 ltc:2022019

:0litt0/050/00339/n M 19/ :01124104010 00(r9lAM I ti/ 09.06.20I 7

I)ccisigu: l'he (lonrptittce ccltsiclered thc case as pcr ag,.cnclit antl tltt thc rcctltrttttcrlclation of'l)l Il
ropl'esctltative. tlre Courrlittcc clcciclecl to rati{v thc uot'ttts t:trt net to nct blsis as pcr (iNzl rvith

accountabi I it1, cltttsc.

ItA conccrnccl nray tal<e firrthcr uccessary actiou as pcr tlrc ilccisiort tt['N('.

。

「

ｍ
　
ｍ

‐・１

　

・‐１

Ｑ

ｏ
　

ｌ

つ
４

ｒ
八



:()1/8()/()5()/0()253/AM18/  :65/24/()4()/()()()()4/AM18/  1´ 7()/2017

1)ccisiO■ : |｀ hc(lonlnliticc collSi(ICrc(lthc c〔 lscをls pCr a8cn〔 |を l(1!1〔 |1101ё〔l thそlt(lcllcicilcy lcttcr raisc(l

b)′ MSⅣll→ 、v〔ls sCnt tO the llrnl()11()1 022019 
′
ドhc(,onl1llittcc(lcci(lc(lt():l、 vを lit rcpl)′ ()「 thc lll・ :11

´
I｀hc casc st之 tn(ls dcibl・ 1‐ ecl

Case No.:17/13/80-

Al」 (〕 2/2017

HQ「 ilC

(〕

`tsc No.:6/5/80-
/ヽ Iノ (〕2/2018

HQ「 ilC

Casc No.:

48/8/80-AIメC2/2018

HQ Filc

‐
「 he casc stands defcrred.

(〕asc No。 :24/14/80-

AI」 (32/2018

HQ Filc

SCM SOlンUT10NS
PIヽ IVA′ I「`〕Lン IMI・ 1｀ ltl)

RLA rilc

AI′C2/2018
20.02.2019・

:′ ic.N()/1)atci0910065648 1)atc:

1)CIし F「cCI

1)を lrt、′N〔lnl c:UNI VTI′     Mcct No/1)atc:14/8()   1)clbrrcd
PititCIS10N l)V.1｀ 1′TI)   AI.(,2/2018

20022019

Iミ I′A「‖c l′ ic No/1)atc:651()()()()0051)〔 ltc:

PartyNanre:DIl-lGtjN'l' McctNo/l)atc:l4l8O- Dcf'crrccl

:01/80/050/00055/AM l9l :091241040/00391/nMl8/ 0tt.t 1.20t7

l)ecision:'l-lre Corrrmitlee consiclered the case as pcr ag,cncla arrcl notccl that dcflcieucy lettcr raisccl
by MSMII was settt to thc firtn otr 28.12.2018. I-lowevcr, rro rcply has lreerr receivccl yct. 'l'hc

Contmittec decided to serrd final renrinder to furnish thc requisite inflornration within l5 clays
l'ailing which case will be rejected.

Case is delcrrcd.

RLA lrilc I′ ic No/1)atci6510000010 1)atci

8-型里堅2理型二1/AM19/ :65/24/040/00006/AM18/ 15.‖ 2017
1)ccisiO■ :.1｀ hc C011lnlittec cOnsidered the casc as pcr agcnda an〔 1 110ted that thc llrlll llas infk)1・ nled
via cnrail datcd 19.02.2019 that they havc scnl rcply of thc issuccl Dll.l-ty post. 'lherclorc, the
cornnrittec dccidcd to wait tbr the rcceipt of thc repry of thc firr,.

Pany Nanlc:lJNI VTIン    MCCt No/1)atc:14/80-
PRECIS10N PVT.l.TD.  AI′ (12/2018

20.022019

Party Nanlc:MANN ANI) Mcct No/1)そ ltci 1 4/8()―

:01/tf0/050/00340/AMl9/ :01/24t040t00236tAMfiil 0s.12.20t7
Decision: 'l'lre committee considered the case as pcr ag,cncla arrcl on
representative of DI-ll, the conrnrittee deciclecl to ratify t|c rrorrls 61 nct
with accouutabil ity clause.

RA corrccrrred nray take {'trrthcr necessarv actiorr as pcr thc clccisiolr of.N(l

HUMMEIッ FIIッTltR
PVT.1ン TI)ぅ

RIフA「 ile

AIンC2/2018
20.022019

1ン iC No/1)atc:0710112490

Approvcd

Datc:20.22019

thc rcc<lrtrnrcnclalion of
to nel basis as pcr (iN4

4



(〕asc N().:2/12/80-     Pを lrty Nanlci SLJI′ ZIJR   Mcct N()/1)そ ltc:l′′1/8()-  1)cibrrcd
AIノ C2/2018           PUMl)S INDIA Iン IMI´ l｀ l:I) AI´ (12/2018

20022019

HQ「 ilC            Iく I′AF｀ ilc           lic N()/1)を ltc:()31()8187281)atc:
:01/80/050/00275//ヽ M19/    :03/95/040/00758//ヽ M18/   2501 2018

10 1)ccisi()n:'1｀
hc C()nllllittcc cOnsidcrccl thc casc as I〕 cr乏 13C11(l`l`111(1 110tc(lth〔 lt〔l lcttcr〔 tski113 1k)1‐ h〔lrcl

copy ol｀ そlpplicati011 、vas scnt to lR/ヽ 一Ⅳlι :11lbをli oll()5022019 110、、cvcr、  no il1lk)111latioll h之 ls hccn

rcccivcd yct  l｀ hcrcfoFC, thC (〕 olllnlittcc (lccidcci to FClll111(i tllc lt/ヽ 、 |ヽ4Llnlbtli & 111111 lb「  thc

i CqLlil・C(|(|()cti nlcllls

lhc c〔 Isc stall〔 ls(lcibricd

Casc No.:12/5/8()―        Party N〔 lnl c:l)‖ ソI(〕 l,NT   lν lccI N()/1)〔 ltc:14/8()―    l)clbrrcd
AI」C2/2018             S(IM s()1′ Ul｀I()NS        Al(2/2018

PltiVA l｀ 1〕 Iン IMI′ I｀111)    2()()22()1()

HQド ilC            Itl′ A「 ilc           lic N(プ l)atc:()91()()659421)atc:
:01/80/050/00061//ヽ M19/     :()9/2ノ 1/o4()/00555//ヽ M18/     :ヽ 1 01 2018

11 1)ccisi()n: |llc(〕 ()11lnlittcc c01lSidCrcci thc cascそ ls Pcr〔13C!1(|〔 lそ ln(1 1lolc(l thを il dcllcicllcy lcticr l・ aisc(l

by 4ヽSMl; 、vas sc1lt 10 11lc ttrnl ol1 28 12 2018 11()、 vcVCr. 1lo rcI〕 ly hそ 1、 1)cc11「 cCCiVC〔 | )′ ct it is
dccidc(I tO scncl linal rcnlill〔 lcl・ to thc llrnl 10 f1linish thc rccltliSitc illlk)1‐ 11latioll 、vithill 1 5(lays

食l‖ in3 which casc、 vi‖ bc rQicCtCd

Casc is dcfbrrcd

Casc No.: Palty Nanlc:Wl]LI′ (〕 Altlt  Mcct No/1)atc:14/8()-    1)eibrred
49/3/8()_Alコ C2/2018      0Hン TOOl′SPVT Iッ TI)   Al′ (,2/2018

20.02.2019

1ン iC N()/1)atc:()510405873 Datc:HQl「 ilc ltIッ A「‖c
:OF/80/050ノ 00049「民M19/一―一■Osだ4/0710/00602卜ヽ M18オ ーー¬4■()■20-隧 ―――

―
          ――

121)ccisi011:1｀ he C()11■ littcc cOnsidcl・ ed the casc as per a8clldaを lnd nOtc(l that dclicicncy lcltcr r〔 lised
by NISMI]、 vas scnt tO thc ■1・n1 0n 0201 2019 11o、 vcvCr、  1l o 「cply h〔ls l)ccn FCCCivc(l yct it is
dcciclc(l tO scnd Ana1 1・c:ll ill(lcr tO tllc lirnn 10 11‖ ・nish thc rccltliSitc il]il)「 nl`lti()11 、Vithill 1 5(lays
ihiling、 v1lich casc will be rqicctCd

(〕をlsc is clcrbrl・ cd

Casc N().:         1)を 11■yNをlnle:P111・ 1〕RS    Mcct N()/1)atc:14/8()  I)cibr「 cd
17/14/80-AlノC2/2018     SURGI(〕 Alン INI)IA I)VT   AI′ (｀2/2018

LTD               20()22019
HQ「 ilC            RIン A Filc lic N()/1)atci()510405999 1)atci

13 :01/80/()5()/00333/AM19/   :05/24/()40/()()554/AM18/   27()32018
1)ccisi()n: 11lc(〕 ()nlnlittcc c01lsicicrc(lthc casc as Pcr(18Cll(la a11(| !1()tc(l th〔

ltそ l cOI)y()「 applicati()11
has bccn scnt t()Consultant(l CCh― l)On 1802 2019 No c()nlnlcllts havc bccn reccivcd vct Thc
(〕 onlnlittcc(lcci(lc(l tO、 vait ibr colllnlcnts                                               

´

1｀ he casc stallds clcfc・ rrcd

ハ

Ｅ
υ



′ヘ

Party Nanlcil)0()ヽ V()N    Mcct No/1)atc:14/80-   1)clb「 「ed
AUTOMO´ 1｀ lV「tSYS′ I｀ltMS Al′ (〕 2/2018
lNDIA PRIVATI:I′ IMI.ll→ 1)20()22()19

(〕をlsc No.:18/5/80-

AIノC2/2018

HQ Filc Itlン /｀ lrilc l′ ic N()/1)atc:()410164245 1)を ltc:
:0 1 /80i 05 0/0 00611 AM191 :O4l24lO4Ol0 00 l4lA M I 9/ 2_s.(),t .10 I n

l'l l)ecision:'l'lrc Cotnnrittcc cclnsiclclccl thc ulsc ils pcr accrrrla unrl rriltccl that dc[lcicnc), lcttcr raisccl
by I)l Il \vas scllt to tlte llrrtt on 28.12.20 I [i. Ilorvcvcr, no rcply has [rccn rcccivccl yct. It is c]cciclccl
ttl sctttl {lrllrl rctrtinclcr to thc firnr to lirrnish thc lcquisilc inlitrnrirtion tvit[i1 l5 cl11,s lirilil.e r,r,hiclt
casc: r.r,ill bc rc'icctccl.

(lasc is clcl'crrccl.

Casc No。 :19/5/80-

AI」 (〕2/2018

HQ IrilC

Casc is dclbl・ 1・cd.

Casc No.:48/5/80-

AI」 C2/2()18

IHTACHI ZOSI]N
I′ IMI′‖〕r)

AI′ (12/2018

20022019

Party Nanlc:D00WON   Mcct No/1)を itc:14/8()  I)cibr「ёd
AUTOMOrr｀ IVE SYSTl,MS AI′ C2/2018
1NDIA PRIVATltlン IMI・ :｀ 1〕 l)20()2.2()19

ltl′A「 Hc l′ ic No/1)atc:()410164244 1)そ ltc:
:0 l/tl0/0-50/000(rti/AM l9i :041241040t0 001.t/n M l91 2-5.0,1.20I tt

l5 I)ccisitln:'l'hc (llrrrnrittcc consiclerccl thc cilsc ils pcr agcnrla anrl notccl tfi1t clcllcicpcy, lcttcr rlisccl
by I)l II r'vas sctlt to thc llrltt olr 28.12.20illi. Ilorvcvcr, rro rcpl,r,has Llccl rcccivccl ),c1. It is clcciclcrl
to setrcl Ilttal rcnrinclcr to thc ljrtr to lirrnish the recluisitc inlilrnratiorr rvitlrip I5 clay,s li1ilirr{r rvhich
case will bc rc.jectecl.

(-asc is tlclL'r'r'ccl.

(3asc N().:24/12/80-

ノ`Iノ (〕2/2018
Pal■y Nanlc:IS(〕 lt(〕      N/1cct N()/1)atc:1/1/80- I)cli_・ rrcd

I lQ File I(l.A Filc Lic.No/t)atc:05 104062.1.1 t)arc.
-:0 l/80/050/00297 I AM19t :0st23to4ot00032t AM19t 26.0,1.20 r 8

l6 l)ecision:'l'ltc Colrrrtittcc cortsiclclccl tlrc casc as pu'agcncla arrrl notcrl thal carlicr-thc crasc rvas
re['e|rccl to I)lll f<I'exarttinatiorr. As per tlrc aclVicc ol'rcprcscntatiVc of'l)lll. thc casc wils
filru'arclccl to DPII-l' cllr 15.02.20 19. IIou,cvcl', r.lo conrr.rcnls huvc bcen r.cccivccl vct. 'l'he
(loutrl ittcc cleciclccl to rvait for cor.nrncnls.

Parサ Nanlc:BIRI′ A
ITURUKAWA「 I13RIt
Ol)‐ I｀ ICS PRIVATIう

Mcct No/1)ate:14/80-    1)ercrrcd

AI′C2/2018
20.022019

Iフ IMI′ ll:1)、

HQ Filc           lti′ A Filc I′ ic N()/1)atc:1710006701 1)atci
17:01/80/050/()oo97/AM19/  :17/24/040/('()o()5/AM19/  o9()52()18

1)ccisiOn: Fhc COnnlllittcc collsidcrcd thc casc as Pcrを13Cnd〔 lそlilci llolc(l that thc lirnl'sl‐cl〕 ly、Vas

i胤犠 yI[∬ v::;ま|||ポ 1〕1111lif::l絆∫liw忠 111も ll]Ψ fl議 1せ∬ :Iα
l m∞ mmmヽ

(lasc is dё ibl・ 1ヽc(l                                               
｀

6



(〕をIsc No.:54/5/80-         Part)′ N〔 inlci l S(〕 l〕(l        N71cct No/1)を itci1 4/80-    1)cfbH cd

AIJC2/2018           Hl.1｀ ACHI ZOSIIN       Al,(12/2018
1´ IMI′「 IうI)                20022019

HQ rilc            Rl′ A「 ilc           l′ ic N()/1)そttei05 1()4()64541)atci
:01/80/()50/00103//ヽ M19/    :()5/23/010/00050//ヽ lνl l()/    1.1 052018

18 1)ccisi()ll:「 hc(〕 o nl!1littcc collsiCICl・ cd thc casc as l)cr:13Cn(l(1を Hld ll()tcd th〔 tt dc(lcicncy lcttcr iaiscd

by l)PIl・ ド 、vas scllt to tllc lll‐ nl ol1 28 12 2018 1lo、 vcvCr、  1l o 「cI〕 ly hを ls bccn l・ ccciVCd )′ ct ll is

deci(led to scild llnal rcnlill(lcr to llil・ lliSh thc rc(ltliSitc illlk)111ltltioll vヽithill 1 5(|を lys illilil13、 vhich

casc will bc rtticCtCd

Casc is(lcfbrrcd

Cをlsc No.:64/5/80-       Partv Nanlci VI(1.1｀ ()Iく A    Nlcct No/1)を1lci1 4/8()   Dcli_Nrrcd

AI」C2/2018            AU′ 10 PVT I′
.II)       Al.(｀

2/2018

20022019

HQ「 ilc            RLA Filc           I′ ic No/1)atci()51()4()64621)atci

19:01/80/050/()()113/AM19/   :05/24/()40/()()080/AM19/   15052018
1)ccision:′ l｀hc(1()11111littCC c()1lSiderecl the case tls per〔 lBcll(|(1l111(1 110tc(l th〔 lt dcllcicncy lcttcl・「をlisc(l

by NISN/11t、 vas scllt to tllc Arnl()11 12 11 2018 and llllal「 c11l i11(lc「 on()1 02 2019 1lo、 ′cvCr, n0

rcply 11を ls bccln icccivc(lyct i｀ 1lc(]Onlnlittcc dcci〔 lc(1lo、、そlit ik)1‐ rcpl)′ ol｀ thC ll「 :11

1 hc casc st〔 in(ls(lcfbl・ :・c(l.

(〕 :lsc NO.:56/5/8()―      P〔 ll‐ tv Nanlc:VI(1.1｀ ()RA   4ヽcct N()/1)を ltc:1/1/8()―   Dcli_NF「 Cd
AI」C2ノ2018           AUTO PV.「 Iメ l｀ 1)      AI.(｀ 2/2018

20()22019

HQ Filc            RIン A rilc           I′ ic N()/1)atci()51()4065361)atci

20 :()1/80/050/00105//ヽ
M19/    :05/24/040/00091//ヽ N/119/   21()52018

-    1)ccisi()n: I'hc_(〕()111:]littcc c01lSidCrcd tllc c〔 lSC〔iS I〕 Cr a8Cn(|〔 l〔11ld:10tcd thalt dcIIcicllcy lcttcr ilaiscd__

b)I MSMl: 、v[ls sent to the Arnl oll 12 11 2018 そind final lclllin(lcr()n()502.2019 110、 vcvCl・ , 110
1‐ cPI).1las bccll l・ ccCiVC(l yct.′ 1｀hc(〕 ol■lnlittcc dccidcci tO、 vをlit lk)1‐「cPI)′ ()i thc ll「 nl

Casc is deibl‐ 1・cd

Casc N().:63/5/8()-     1)〔 lrtv Nanlci VI(1101ヽA  Mcct N()/1)atci1 4/8() 1)c fbrrcd
AI」 (〕2/2018          AU′ 10 PVT I.・ 11)      AI´ (｀2/2()18

20022019

HQド ilC            RIッ A「 ilc           lic N()/1)atci()51()4()655()1)atci

21 :()1/80/050/00112//ヽ
卜l19/    :()5/24/040/00096//ヽ /ヽ119/   22052018

1)ccisi()n:「 hc(,011lnlittcc c()nSidCrc(i thc casc〔 ls pcr〔18Cll(lを 1〔 11lCl 11(、 lc(l that(lcllcicncy lcttcr raised

by MSヽ/11う  、v〔ls sCInt to tlnc lirn3()11 12 11 2018 乏lnd 輌1lal ドc11l i11(lcr()11()5022019 11o、 vcvCr. n0

FCply has bccn l‐ cccivc(l yct. I1lc(〕 Onllllittcc(lcciclc(l tO、 、,そ lit it)「「cI)ly ol‐ thc llrlll

′
「 he cttlse stalnds clclcrrccl
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C,Isc N().:6()/5/8()―      Party Na11lei Vl(1.1()ItA  Mcct N()/1)atci1 4/8()-  1)cibrrcd

AI′C2/2018           AUTO PVT I′ 1｀I)       Al′ (12/2018
20022019

HQ「 ilC            Iti A Filc           I′ ic N()/1)atc:05104()65871)atci
:01/8()/()50/001()9/AM19/  :()5/24/()4()/()()l‖ /AM19/  2′ 1052018
22
1)ccisioll:′ 1｀hc(〕 ollllllitteC consiclcrcd the casc as Pcl・ [18Cndそ 1そlll(l:lotcd thを it clcllcicncy lcttcr raiscd

by MSMlじ 、vas scnt to thc llrnl on 12 11 2018 211ld illlal「 ci1li n(lcr()n()5022019 11()、 vcVCr, n0

FCPly 1las bccll rcccivcd yct '1｀ hc Conlnlittcc dcciclc(1 loヽ vait lkぅ 1‐「cPly()「 tllc lll・ nl

(〕そisc is(lclbrrcd

(〕 asc No.:58/5/8()―         Party Nを inlci MASU 13RAlく |: lνlcct No/1)atci1/1/80-    1)cibrrcd

AIJ(〕2/2018          PAl)SI)RIVATI〕 I′IMITllI)Al(12/2()18
20022019

HQ「 ilc            RI′ A rilc           I′ ic No/1)atci()51()4()66()61)atci
:O1/80/050/00107//ヽ M19/    :()5/24/040/00095//ヽ Ⅳll()/    25052018
23
1)ccisi()11: lhc(1()11lnlittcc c()nsi(lcrc(lthc casc(ls Pcrを 1=C ll(la〔 111(l11(、 tc(l th〔 lt clcllcic1lcy lcttcr l‐そlisccl

by(3()1lstlltant(.1｀CCh― |)、vas SCllt to thc lll‐ :1l o11()502201り  llo、、′cVCr,1lo l‐cply 11をls bccll!・ CCCiVcd

yct l｀ hc(,ollllll ittCc(lccidcd to、 vait lk)1・ rcply()r thc lil■ 11

(rasc is clcfbrrc(l

(〕 asc No.:1()/8/8()-      1)〔lrty Nanlci JAI      Mcct N()/1)atc:14/8()  1)cib「 「cd
AI」 C2/2()18

HQ「 ilC

INDUSTRIES INDIA    AI′ (12/2018
20022019

It i´ A Filc

24 :O1/80/050/00133/AM19/    :05/23/040/00090//ヽ
M19/    28052018

1)ecisiOn: I｀ 1lc(〕 onlnlittcc considcrcd thc casc as per agcnda all〔 l1lotcd that dcttcicncy lcttcl・ raiscd

t'epl1' llns bccn received yet. -l-he Comnrittce deciclecl to u,ait for rcpl1, of'thc filnr.

Casc is del'crrccl.

Casc N().:23/8/8()―        Pそ ll・tv Nanlc:(〕 l;|)()Wlilt   Mcct No/1)〔 ltc:14/8()-   1)cIヒ「「cd
AIフC2/2()18           1NI)IA l′ IMITltI)       Al(｀ 2/2018

20022019

HQ「 ilC            iti′ A Filc           I′ ic No/1)atc:031()821275D〔 ltc i
tO1/80/050/00146/AM19/    :03/94/040/0016/1//ヽ M19/   28()52018
25 1)ccisiOn: ドhc(〕 011lnlittcc c()1lSidCrcd thc casc as pcr agcn(l〔 l〔lnc1 llotc(l thtlt(lcllcicllcy lcttcr raiscd

by l)I II、 vas scnt t()thc fll・ nl():128 122018 11()、 vcvcr、 ll()「 CI)|ゝ |lnas bccn rcccivc(l yct lt is tlcci(lcd

t()scncl 衝1la1 1‐ cnlillcicr to fLl「 1lish tllc rc(llliSitc inlk)1■ 1lati()11 、vithi1l 1 5(la)′ s Iヒlilin3、vhiCh Casc 、vi‖

be rlCCtCd

(〕〔lsc is(lcrt・「red

I′ ic No/1)atc:0510406641 1)ate:

8



イ
~́、

C21sc No.:24/8ノ 8()―      Party Nanlc:Glt l)0ヽ VI:R  Mcct N()/1)atci1 4/8()-  1)clbrrcd
AIノC2/2()18           1Nl)IA l′ IMI'1｀ lう 1)       Al,(｀ 2/2018

20022019

HQ File            ltl′ A Filc           I′ ic No/1)atc:()31()8212961)atc:
:01/80/050/00147/AM19/    :()3/94/040/00159//ヽ Nl1 9/    29052018

26 1)ccision:・
1｀hc Colllnlittcc co:lSidCrccl the ctisc〔 ls I〕 Cr〔 18C:1(|(1を111(|1lotccl that dclicicllcy lcttcr r`lisc(l

by I)lH、 vas scnt to thc(lrnl()n()4 01 2019 1lo、ハ/cVCl‐、110「 CI)ly llas l)cci1 1・ CCCivcd yct it is(lccidcd

t()sc ll(l lilla1 1‐ cnlin〔Icrto RH・ nish t1lc rc(lLliSitc illlk)1111〔ltio11 、vithill 1 5(|を lys lllili:13、 vhiCh Ctlsc 、V‖ |

bC rQICCtC(|

Casc is dcli_・ 1・ 1・Cd

Cllsc N().:1/8/80-     1)arty N〔 lnlci C()ItN IN() Mcct N(、 /1)そ 1lci1 4/8()一   I)clbrrcd
AIノC2/2018            TI〕 (〕 HNOlッOGHIS INI)lA  AI(｀ 2/2018

PV′ 1｀  1ン
′
1｀I)                20()2201り

HQ「 ilC            ltl,A Filc           I´ ic No/1)atc:()51()′ 1()669()l)atcl

27:01/80/()5()/()()124/AM19/  :05/23/04()/()1)089/AM19/  3()()52()18
1)ccisi()n: Fhc(〕 olllnlittec collsidel‐ ed the casc そls pcrそ lgcn(la〔 111〔 1 110tc(i thを lt thc lirnl・ sl‐ cpl)′ 、vas

scnt t()Ⅳ lltl.ド Y ol1 02 01 20!9 110、 へ,cVCl・ , nO C011111lClllS 11を lvc l)ccn「 cccivc(l yct l｀ 1lc(1()nl11littcc

dccidcd tO rcnnindレ lI〕 11｀Y

(〕 asc is dcibl・ rcd

(〕をlsc No.:5/1()/8()-         1)arty Nanlci l)()()ヽ V()N    Mcct No/1)atc!14/8()    1)cli_S「 rcd
AIメ32/2018

HQ Filc

AUTOMO′「IVI,SYS′ 1｀ltMS AI,(12/2()18

1NDIA PRIVATE      20.()22()19
1フ IMI′ 1｀ 13D

RI′ A「 ilc I′ ic.N()/1)atc:0′ 110164376 1)atci
:01/80/050/00191/AM19/    :04/24/040/00044/Aヽ 419/   31.052018

1)ccisi()n:.1｀ hc COnllllittcc cOnsidcrcd thc case as lぅ cr〔 18cn〔 lそ 1〔ll](111()icd that clcficicncy lcttcr laiscd

by DIH、 vttlsscnttOtheirnlon28 122018 110、 vcvCr、 nO「 cl)ly llas hccn l・ cccivc(l yct lt is dccidc(|
to sc11(l「 nを11 1‐cnlllndcr to ftH・ nish thc l‐ccltlisitc inlk)1・ nlそ lti()n 、、′ithin 15(|〔 lys Iヒlili118、 vhich casc、vill

bC rlCCtCd

(〕 asc is dcibr「 cci

Casc No.:29/8/8()-      1)al‐ ty Nanlc:SAIItA ASIA Mcct NO/1)を ttcl l′ 1/8()   I)c lb「 rcd
AI′C2/2018           1NTl]RI()RSI)VTI′ TI)   AI´ (｀2/2018

20022019
HQ Filc           l、 LA「ile          l′ ic N()/1)atci34 1 0()4421()1)を ltc:

29 :()1/80/050/00152//ヽ
M19/  :34/2]/040/00102/ノ Mヽ19/  07()62018

1)ccisi()n:.Fhc C011lnlittcc consiclcl・ cd thc casc as perモ 18cndを 1を l:η (1 110tc(l thを lt dcficicllcv lettcr rを lisc(|

b)′  MSPし 41う vヽas sent to t1lc grn]。 n 05022019 11o、 vcvCr、  1lo FCply hそ ls hccn 「cccivcd )′ ct 
′
1 1lC

(〕 ol]lnlittcc(lccidcd tO、 vait ll)1‐ rcplゝ′ol thc ll日 11

(〕 asc is dcibl・ 1・cd
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Casc No.:3/10/80¨      Party NamC:PHOENIX  Mcct No/1)atci1 4/8()―    Approvcd
ALC2/2018         FOILS PV・ ll LTD、     Al′C2/2018

20.02.2019

HQ Filc          RI′ A Filc         l′ ic.N()/1)atc:031()821524 Datc:20.02.2019
:01/80/050/00189/AM19/ 103/95/040/00194/AM19/ 07.062018

Decision: 
′
「 hc Conllllittcc considcrcd thc casc as pcr a3c1lda.・ 1｀1lc colllnlittcc dccided to rlx the

norllls as pcr thc rccollllllendation ofthc rcprcscntative Of MSMit as L‖ ldCr:

I]xpol・t itclll

S・ 1｀AINIッ 13SS Sl｀ lEIう 1′

COlン UMN
INTERNALS METAL
RANDOM PACKIN(〕
RINGS O「 VARIOtJS
TYPES AND SIZl〕 S/
MASS TRANSIrl]R
EQUIPMENTS
(GRADE 304/3041′ )
(NET WEIGHT‐
60185.00 KGS)

I{A conccnred rnay take further necessary actiou as

Casc No.:49ィ 8/80-   ・ Party Nanle:UNI V′「 Iン    Mcct N()/1)ate:14/80-  Deた rrcd
AIノC2/2()18            PRECIS10N PVT.Iン TD    AI′(12/2018

2002.2019

HQ Filc            RLA File           l′ ic No/1)ate:6510000016 Datc:
:01/80/050/00172/AM19/    :65/24/040/00002/ノ Mヽ19/    12.06.2018
31 DedJol:The cOⅢ

■耐ce c61ド d∝ed tte tte丞 阿 a3釧da tt ndcd m dcttdttcyた ■釘 面 scd~by 
卜ISヽЛE~ヽvisヽ ciヽ t ttb thc llFl11 て)n 051()22019: 11て )ヽ′ёヽ

'cri 1lo 「
ёl)ly h〔 ls beclf rcccivcd voll~'11lc     ~   

――

(〕 o!1111]ittcc decidcd lo、 vait R)1‐ rcplゝ′()「 tile AFlnl

(1をlsc is clcfb「 rc(l

Casc No.:5()/8/8()-       1)を lrty Nanlci UNI VTI′     Mcct No/1)atci1 4/8()-   1)clbrrcd
AIノC2/2018             PRI]CISION I〕 V・ 1｀ 1,II)    Al(12/2018

120022019

HQ Filc            ltl,A「 ilc           l,ic N()/1)atc:651()()()00151)atc:

32 :01/80/050/00173//ヽ
M19/    :65/24/040/00001//ヽ M19/    12()62018

1)ccisi()11:′ 11lc(10nlnlittcc consi(lcrc(l thc ctlscを lS l)Cr a8cll(|(1〔 1lη (111()ic〔 l that dclicicncy lcttcr raisc〔 |

by MS卜/11: vヽas scllt to tllc llrnl oo 05 02.2019 1lo、 vcvCri 1lo FCI)|)′  hをts bccil reccivc(l yct 
′
1｀ hc

(〕 onlnlittcc clcci(lc(l tO、 vait R)1‐ rcply()「 thc llrnl

(〕 asc is clclbl‐「c(|

11｀ (〕 IIS

Codc

84194010

11｀ (〕 IIS

(〕 o(lc

72193490

111lpol・ t ite111

11()・「  lt()l.I′ lil)/(〕 ()I′1)

itOI′ Iッ l:l)S・「 AINI′ ltSS

S.1｀ 1う 1lI′ Wil)lt(〕 ()II′ S,

STIヽ IPS′ 1｀lHCKNESS
O.18MM′「 ()5.00MM
(GRADIう 3()4/304L)

(1)RIM11)

lLccornnre ndcd
tl0t-n]s

Inrport quanlity is

allowccl as

1.051(g/l(g
corrtcnt in cxport
ploduct
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3-l :01/ti0/050/001 8tt/AM l9l :311831040100029/AM le/ 12.06.20I fi

l)ccision:'l'he (-'onrurittcc consiclercci thc casc as pcr agcnclu ancl rtotctl Ihat carlicr tlrc casc rvas

rel'elrccl to I)lll fbl examination. l)lll vicle thcir c-rnail clatccl 19.2.21U) has statccl th;rt MSMI'.

may bc consLrltcd in this regarcl.'l-hc (lourntittec clcciclccl to lilr-rvitrcl thc applicalion to MSMI'..

Casc is clcf'clrecl.

(〕 asc No.:2/10/80-

A】LC2/2018

HQ Filc

(〕asc No.:36/8/80-

AI」C2/2()18

HQ Filc

Party Nalnci CESARlう

BON13・ lVI｀ 1

1NTERNAT10NAIン
PItiVATE I′IMITED

RIフ A Filc

ITCHS
Codc

72199090

Mcct N()/1)atclレ1/80-   !)cfi_・「1‐cd

AI′ (:2/2018

20022019

1′ ic N()/1)atc:3110067078 1)atci

no「 nls

Irnport cluantity is

allorvcd as l2tl.0l4
M-l' inclusivc of'
2tl% wastagc a{ier
l/3''l rccovcry

Mcct No/1)atc:14/80-   Dcfcr「 cd

AI.(〕 2/2018

20.022019

1ッ ic N()/1)をlte:()510406909 1)atc:

l)arty Nそlnlc:       MCCt N()/1)〔 ltcll′ 1/8()  Appr()vcd

RATNAVItI〕 R       AI′ (12/2()18
STAINIッ ltSS        20()2201()
PROF)lJ(〕 1｀S(PVT)I,Tl).

IRI′ /ヽ lrilc               l′ ic No/1)を ltci34 1 00′14246 1)atc:20022019

:O1/80/050/00159/AM19/  :34/24/040/00112//ヽM18/  14062018

Dccisi()11:′ 1｀he Comnlitcc considcrcd thc casc as per agenda and dccidcd t()ratiけ thC nornls as pcr

reconlnlcndati()11 0f rcprcsciltativc of MSMIt as L11ldCri

l{cconr rn cn clccl
一　

　

　

　

　

　

　

　

　

　

〇

一　

　

　

　

　

　

　

０

　

　

　

　

・

一
螂

Ｃ
ｏ
ｄ
ｃ

・
　

　

　

８３０２４９

　

　

　

・

４■
Ｄ

Expolt itcnl

Stai:1less Steel

Adaptol・ s― (31・ade

304/304L

Itcrn

Stai:llcss Stcci coils/shccts

/Strips―

prilllcパとrelevallt Brade 304

/3041′

----Sh*t;/ 
sl*ot critingTitlaGs / platc cailring-s mar-be rtEc.rctt.-

l{A conccrnccl may take l'urther nece ssary action as pcr 1hc clccision of'NC.

Casc No.:4/8/80-

AIフC2/2018

HQド iIC

Party Nalne:CHIRAG
UDYOG

RLA Filc

^ - :01/80/050/00l27lAM19l :051231040100141/AMl9/ 19.0(r.201 tl
35

Dccision:'l'he C<lurmittee considered the case as per agcncla arrcl notccl that deljciency letter raisecl

by DPIIT was setrt to the firm on 28.12.2018. I-lowcver, no rcply has bccn receivcd yct. 'l'hc

Committee decided to send last rerninder to the firm.

The casc stands deferred.



Casc No.:38/8/80-

AIノC2/2018

HQ「 ilC

(〕 asc N().:12/8/80-

AIJC2/2018

HQ Filc

(〕 asc No.:58/8/80-

AI」C2/2018

HQ Filc

Casc N()。 :3/8/80-

AIJC2/2()18

HQ Filc

Parり Nanle:AYYハ PI)A  Mcct No/1)atci1 4/80-
CNC PVT,I′ TD,        Al′ (〕 2/2018

20.022019

1)cibl・ 1・cd

Itlンノ` 1'ilC I′ ic N()/1)atc:0710113468 1)atci

:0I/ti0/050/0016l/nMI9/ :0712,11040100070/AMI9/ 2I.06.20I8
36

Decision:'l'hc Contrliltce cclnsidcrccl thc casc as pcr agcncla untl notccl that tlclrcicncy lcltcr ritiscil

by MSMI: lvas setrt to tltc I'irnt orr 12.11.20 l8 ancl llnal rctttinrlcr orr 05.02.2019. Ilorvct,ct', tro

rcply has bccn rccoivccl yct.'l'hc (lonrurittcc clccidccl to u,ait lirr rcplv ol'thc llrnr.

'l'hc casc stancls dcf'crrccl.

:01/80i050/0013 s/AM l9l :311831040100043/AM l91 25.06.201 tl

_: Decision:'['lre Conrmittee considered thc case as pcr thc agenda.'['hc casc was defcrrcd in the
1,1'' prcvior-rs rnccting for a review by DI-ll. DIll has rcviewcd thc satle recotntlendation norms otr

rcpeat basis as ou A.A. licence no. 3110066956 dt.05.01.2018. Ilascd orr the recoltrneudation of
llre reprcscntative of DHI, the Committec decided to fix uornrs as urrdcr :

l. Impofts Item -- 2.88 kg per kg conteut in export product.

RA concerned nray take furtlrer necessary action as pcr thc dccisiorr ol-NC.

l)arty Nanlc:∪ Iン 1｀RA  Mcct N()/1)atci1 4/8()―   Appr()vcd

l;NGINI〕 l:ltS       AI′ (12/2()18
20022019

Itlフ A lrilc lフ ic N()/1)〔ltc:3110067088 1)〔 itc:20022019

Party Nanlc:IH]lJIヽ
′
I｀EY  Mcct No/1)atcl1 4/80-   Approvcd

PETROCHEM INDIA   AIン (12/2018
PRIVATE LIMITED   2().022019

l)arty Nanlei Vl(r.l｀ oltA  Mlccl N()/1)atci1 4/8() |)cfbrrcd
AUTO l)V′「 I´

′H)      AI(12/2()18
20012019

RI′ A「‖c I´ ic.N()/1)atci0510407035 1)ate

Itlフ A lrilc I′ ic N()/1)をltci3/l10044279 Datc:20022019
~    ~:O1/80/050/00181/AM19/  :34/24/040/00092/AN/119/ 26()62018                       - ―     ― ―― ―――――

38 1)ecisi011: Fhe (〕
ollllllittCc cOnsidcrcd thc casc as pcr agcll(l`1 /ヽ s pcr rcconlnlcndをltioll o「 1)l II

reprcscntative,the conlnlittee dccidcd to ratitt tlle nOrnls as Pcr Sl()N(1 1647 1br inlport itcnl n()s

i to8 1′ Or innP()1l itCnl、 9そ11ld l()、 c01111]nittCc dccitlc(l to「 をltil｀l thc ll()‖ 1l S()11 1lCt to nct bを lsis、vith

accotl1ltabilitv clを ltisc

lt/ヽ concc「 1lcd lll〔 ly take fllrtllcr lneccssary actioll as pcr thc dccision()fN(:

:01/tl0/050/00126lAl/.lgl :0512410401001721AM|L)I 02.01.201t|
39

Dccision:'l-he Courrlittee considercd tlrc case as per agcncla ancl rrotcd that dcficiency lefter raisccl

by MSMIJ was sent to the firrrr on 12.ll.20lll and {lrral rernirrcler on 05.02.2019. Ilowever, no
reply has bcerr received yet. Tlre Cornnrittee decided to wait fbr rcply ol'the firrn.

fhe case stancls clefbrred.



１
１

日

１

１

１

■

―

Casc N().:14/8/8()-     1)arty N〔 lnn c:BHAltA'l   Mcct N()/1)を ltc:14/8()-  1)cfbrrcd

ALC2/2()18          EXPOltTS           Al.('2/2018
20022019

HQ Filc            RI′ A「｀ilc           I′ ic N()/1)atc:()51()4()7()651)を ltc:
:O1/80/050/00137//ヽ M19/    :05/23/040/00161/ノ Mヽ19/    04072018

4()1)ccisioll:'「 1lc(〕 onlnlittcc cOnsidcrcd thc cascそ is l〕 Cr〔 lド C il(|を 1〔 ind llotc(l thそ lt dc(lcicncy lcttcr raisccl

by lヽ4Sヽ/11う  、、′as scnt to thc llrnl()11 28 12 2018 1lo、 vcvCr、  1l o 「cl〕 |)′ has bccn l・ccciVCd yct it is

(lccidc(1 lo scin〔 1 linal rcnlllldcl・ lo thc Al・ nl lo ll■
‐
1lish thc rccltlisitc illlk)1‐ 111を ltiOn 、vithill 1 5(lays

Iセlilin3 which cを sヽc will bc rtticctCd

(〕asc is(lcibrrc(|

(〕 asc N().:15/8/8()-     1)を lrty Nanlc:SIう 131ヽ OS   Mcct N()/1)atci1 4/8()-  1)clbrrcd
AIJC2/2018           1Nl)US′ 1｀ ltiltS PVT I′ 11).  AI′ (｀ 2/2018

2002201り

HQ Filc            RI′ A rilc           I′ ic No/1)atc:()51()4()7‖ 01)atc:
:01/80/050/00138//ヽ ルl19/    :()5/24/040/00185//ヽ MI`)/    06()72018

1)ccisiOn: 
・
「 hc Conlnlittce collsidCre(l the casc as pcr thc(18cn(la 13asccl oll thc conlnlcnts ol thc

41 reprcsentativc Of MSMll,  tlle Conlnlittcc dccidc(1 10 scclく
 clarillじ

`ltiOn il‐
o:1l tilc lillll oll thC

fo‖ o、vil18 pOillts―

l   Si/c()f blそ11lk

2  1)ctails ol lllantilllcttl「 il13 1)「 OccSSCSヽVithヽ v[ist〔 18c

.Fhc casc stands dcrb:Tccl

Casc N().:16/8/80-     Pal‐ ty Nanlc:SN71(〕      時lcct N()/1)atci1 4/80-  l)cIじ「rcd
AIブC2/2018         PNEUMA´ 「 I(〕 S(INDIA) AI′ (,2/2()18

PItiVATl〕 Iン IPVIl l｀ l:I)      20022019
~ HQ FHё

             RIIA Filc ~          1′ ic N()/D]tci051 0'1()71301)轟ё
「
      ~ ~~‐ ~

42 :O1/80/050/00139/Apν l1 9/    :05/24/040/00207//ヽ M19/    09072018

1)ccisioll:「 hc(〕 Onlnlittee cOllsidcIで (l thc casc as perそlBcnCla all(l n()ic(l that thc fll・ nl'sl‐ cply、 v〔 is

sentlo l)PH1 011 15 02 2019 
′
l｀1lc(POnlnlittcc dcci(lcd 10、 vait lk)「 conl11lc11lS Il‐ olll l)PI「 l｀

Case is dclし rred

Case No.:20/8/8()―       Party Nalllc:           Mcct No/Datc:14/80-   Deた rred
ALC2/2()18          APARINDUSTRIES     Al′ (〕2/2018

1ンIMITED            20 02.2019

HQ Filc             RLA Filc            I′ ic No/1)atc:0310822226 Date:

43 :01/80/050/00143/AM19/    :03/94/040/00199/AM19/    11.07.2018
Dccision:′「 he(3ollllllittee cOnsidered thc casc as pcr agenda and iloted that the Я‖η'sl・eply waζ

sentto MIう I・「 Y on 22.ll.201 8 and stibscqLlent renlindel・ On()7.02.2019. Ho、 vcvCl・, 110C011l nlC:lts
havc bccn「cccivcd yct.Thc(3onllllittcc dccided to rclllllld Mitl′ 1・Y

Casc is defc:・ 1・cd

（３



Approvccl

Rlッ A lrilc 1′ ic No/1)〔ltei3110067111 1)atei20.022019

44:薯選I:1lil?縄 11lt‰罵甘冒11lЪ liSifi群1出:淵:(巌nおL::蔦11[禍lml宥1lЦ ti
rCPCat basis as on A A licё nce l10 3110066956(lt 05 01 2018 1〕 asc(|()1l thc l‐ cco nl:1lcndatiOn()F

thc l・ cprcscntativc of I)I II,thc Conlnlittcc(lcci(lcd to llx loo「 nl sそ 1、 LHldCr i

l  lnlp01・ ts itcnl- 2881(8 pcr k8 cOntcllt ill cxpol・ t pr()(ltlct

it/ヽ collccrnCd lllay takc FLllthCr llcccssary action as pcr thc clccisi()11()1｀ N(〕

Casc No.:18/8/80-

AIプC2/2018

HQ IPilC

Casc N().:19ノ 8/80-

AI」 (〕 2/2018

1JQ「 ilC

INDIA PRIVATIt
lJMITED

RLA Filc

Inrptlrl Itcnt

Singl-c Moclc Optical lribcr 65ll)
I Iigh Density I']olyethylene (lll)I'}1.)

4ryf_i4_] gl1{3p i d Fi lant cnt Y a rn

Water Sr,vellablc Yaru
Wa1c1 [3locl<i n g'l'apc
Cclltrtrrirrg Irrli I l.V.
Medium Dcnsity Polv\49d i-qp Dcnsity' Polymcr (M l)l' Ir)
PolytrLrty'lene'l'crpthalatc ( l'}l]' l )

Pal‐ ty Nanlc:tJIレTRA    lνlcct No/1)atc:14/80-
「:N(〕 INEEItS         AI′ (12/2018

20022019

Party Namc: GI-&V Mcct No/l)atc: lzll80- Approvccl

:0 I /80/05 0/001421 AMlL)l :3 I /ti.ii 04 0/00054/A M 1 9/ I 2.07.20 I ti

l)ecision: 'l'he cornntittcc consicicrecl thc oase as per allcn(la. llasccl on thc rccor.tturenclation ol'the
,l\'-' rcprescntativc ll'om MSML., thc Cournrittee dcciclccl 1o ratily thc rrornrs as unclcr

l. Import itelns at Sl. No. I to ll ancl 22 to 28 rtrarr lrc allou,ccl on nct to nct bnsis witlr
nccoLrutabi I ity clausc.

2. lnrport itcr-ns at Sl. No. 12 l<t2l nray bc allolvccl rvitlt -l'2, u,astagc.

I{A conccrnccl may tal<e lirrthcr neccssar}i action zrs pcr tlre clcci.-ion ol'N(1.

Casc No.:28/8/80- PartyName:S'fERI-l-l"E McctNo/l)atc:14/ll0- Approvecl

AI」C2/2018         TECHNOLOGIES LTD.AIν C2/2018

HQ File RI=A Filc

2002.2019

1ッ ic.N()/1)ate:0310822298 Date:2002.2019

:01/80/050/00151/ノ M`19/  :03/95/040/00314/AM19/  13072018

Dccision:‐ I｀ hc Conllnittec considered Jlc casO as per agcnda and dccidcd t()餞 ttilシ thc nOrnls as pcr

writtcn conlments ofMcitY vidc their U.O No.:17/(27ソ 201811)lI W dtltcd 07()2 2019 as undcri

Al′(12/2018

20022019

1ッ ic No/1)を itci3110067112 1)〔 ltc:2002.2019

lteconlnlcndcd

No「nl s

77367 35 KM
18023.69 Kgs

2584:82K3s
14178K8s
42166 00 Kgs

57889K3s
4865400K3s
8963 00 Kgs

46

Sl

No
l

つ

D

4

5

6

7

8

ITCHS Codc

90011000

39012000

54049090
56039400
54049090
32151990

39012000

39079920

ItA concerned nray tal<e lirrlher necessary actior.r as pcr tlrc clccisiott of'NC.

14



ハ

IIQ lrilc Itt.A Lic.Noll)atc:04l0l6zl5lzl l)atc:
:01/80/050/00136/4M19/ lile:O,ll2ttl\40l000tltt/AM l91 20.07.201 lt

47
Dccision:'l'lte Corrmittee corrsiclcrccl thc case as per agcncla irucl n<ltccl that clcllcicrrcy lctlcr raisccl

by MSMIr wits sent to tltc I'irnr on 12.11.201 8 ancl lrrrll lcrninclcr on 01.02.2019. llowcvcr, rr<r

rcply has bccn rcccived yi:t.'l-hc Corrnrittcc clcciclccl to u,uit lirr rcplv ol'thc firnr.

Casc is clcl'crrcrl.

C:lsc No.:13/8/80-

/ヽ IJC2/2018

Casc No.:46/8/8()―

AI」C2/2018

HQ Filc

Casc No.:26/8/80-

AIコC2/2018

HQ Filc

(〕 ase No.:27/8/80-

AI′ C2/2()18

HQド ilC

Palty Na:1l c:S ANl)1)

1うNl｀1lltl)ltISi3S

1)arty Nanlci SHAKTI

PUMPS(INDIA)1′
′
FIニ

Aramicl Yarn/Ararricl lrilarncnt Yarn
Water Swcllablc Yarn
Colouring Ink tJ.V.

Mcct No/1)`:tc:14/80-   1)cibrrcd

Al′ (12/2018

20022019

Mcct N()/1)atci1 4/80-   1)cibr「 cd

Al′ (｀12/2018

2002201`)

I′ ic N()/1)atc:l11()()28358 1)atc:

1)cfbl・「ed

Rcc()nlnlcndcd Qu[1ltity

837004 48 Knls

122316431く 3s
19529271く 8s
707620K3s
519552K3s
′128′ 1 00 Knls

48 :O1/80/050/00169/AM19/    :l1/24/040/00012//ヽ M19/    2007.2018

1)ccision:´ 1｀hc(3ollllllittcc considcrcd the casc as perを 18cllda and 1lotcd that dcAcicllcy lcttcr raiscd

by DPII″「 was sent to thc Arnl on 28 12.2018 1lo、 vevcl・, 1lo FCply has bccn reccived yct 
・
l｀ 1lc

Colllnlittcc dccidcd to scnd flnal renli1lder to thc■ rill.(〕 asc is dcfbl・ rc(|.

RLA「 ilc

Party Nanlei Sl｀ 131tI,I′ Flt     Mcct NO/1)atci1 4/80-

ll]CHN()I.O(〕 HLS I.TI)   AIン (12/2018

20()22019

RIン A Filc l′ ic No/1)〔 itci()310822557 1)atc:

.,,, :01/80/0501001491AM191 .0319510tt0100:14S/nMt9i 2_,t 07.20u14t)
I)ccisiolr:'l'hc Conrnritlee consiclcrccl the case as pcl agcrrcla ancl notccl that McitY has inftlrnrccl
vicle thcir Ir. No.: 17(26)120ltt-IPIIW clated 06.02.2019 thal thc rlctails ol'thc cluantity ol'inrptrrt

IIcltcc. tlrc (lornnrittee cleciclccl to asli lor accuratc rralrrcs Iioni thc llrrrr.
Casc is clcl'crrccl.

1)arty N21nlei S′ I｀ 13RI′ I TIL  N/1cct No/1)〔 lici1 4/8()   Appr()vcd
´
「 I]CHNOl,OCJIliS I′

′
l｀ I)  AI′ (〕 2/2018

20022019

RLA File I′ ic.No/1)を ltc:0310822555 1)ate:20022019
:O1/80/050/00150/AM19/ :03/95/040/00362/AM19/ 24.072018

1)ccisi()n:'1.he COnllllittce cOnsidcred Jlc casc as per agcndttl and dccidcd t()ratilレ thc nOHllsそ ls pcr
written conlnlents of McitY vide their U.0.NO.:17/(27)/2018-H)lIヽ ν dそltcd 07 02 2()19 as undcr:

50 ITCHS COdc
90011000
39012000

54049090
56039400

32151990
72173030

I{A corrcerned may take furllrer uecessary action as pcr thc clocision of'N(].

Ｅ
υ

Iterr

Ⅲヽ3崚 V9"QPll望 I III「C
IIigh Dcnsity [,olyethylenc (t ll)l,l:)

一Ｎ
・　
・　
一

一Ｓ
・―
巧
一
３

４

５
一６



イ・
｀、

(〕 asc No.:4/1()/80-     Pal・ ty Nalllci1311ARA′ 1｀   Mcct N()/1)atciレ 1/8()-  1)cibrrccl

AI“C2/2()18          HEAVY lllン ECTRI(:Al,S  AI′ (12/2018
1,IMI′ I｀ IJl)               20()22019

HQ Filc           itLA「 ilc           l′ ic N()/1)をltc:()41()1645251)そ ltc:
:01/80/050/00190//ヽ M19/    :04/24/040/00061//ヽ M19/    2`1072018

511,cc、ぉn:′ Fhc Conunhtcc consdcrcd thc casc as pcr a3cnda and noに d th試 a lc■ o・ asking ttr hard
copy or application 、vas sent to lt/ヽ ―(〕 1lcnnai()11 0701 2019 11()、vcVCr、  11()inlk)1‐ 111そ lti01]llas bccn

rcccivcd )′ ct '1｀ 1lcrcli_Drc, the(〕 onlnlittcc deci(lcd to 、vait lk)1 1lar(l copy o「 をlpplication ll・ onl lt/ヽ―

(〕 hcnllal alld thc nl‐ 111

Casc is dcibri‐ c(l

Casc No.:22ltt/tl0- Party Nanrc. LJL'l'ltA Mcct Noil)atc:l,l/li0- Approvccl

Ll,C2lzllltt lrNGlN lllll{S Al .(121201 8

20.02.2019

I IQ l;ilc l{l.A Filc Lic.No/l)atc:i I 100671 26 l)atc:20.02.2019
:01/ti0/050/00145/n M l9i i3l183104010 0063i4M l9i 1l(t.07.201 ti

__ Dccision: 'l-hc Contntittcc consiclcrccl thc oasc as pcr thc agcnda. Ilasccl ou thc rccotun'tcrtclatitltt o['(-)
'- thc lcplcscrrtutive of Dl Il, thc Cornrnittcc dcciclccl to ll.r li()nrs its trnclcr:

l. Inrport Ilcm I lorging 1.52 l<g pcr l<g contcnl in crport pt'ocluct.

2. Intpolt ltcut No. 2. /l to I I nct to nct basis as pcr (iN,l u,ith zrccotrntability clatrsc

i. Irnport ltern No. 3-'%r,r,astagc as pcr (l38ti

l{A conccrncd rlay talie lurlhcr ncccssary action as pcr 1hc clccisiott olN(1.

Case No.:5418/80- I)arty Nanre: UL'I-RA Mcet No/l)atc: lzllfiO- Approvccl
AI」C2/2018

HQ Filc

ENGINEERS        Al′ (12/2018

Iミ Iン /｀ 1・ i!c

20.02.2019

1′ic.No/1)atci3110067142 Datc:20.02.2019

:01/80/050/001171AM19/ :311831040100078/AMl9/ l6.0tl.20ltt

-^ Decision:'llre Cornrnittee considered tlre case as per tlre agerrda.'l'hc casc was cleferred in the5'1 , Y," prcvious nrcctirrg for a revicw by DI-II. DFII has rcvicrvcd tlrc sarnc rcconrurenclation uorurs on
repeat basis as orr A.A. licence no.3l10066956 dt.05.01.201tt. llascd on the recomrnerrdation of
the representative of DHI, the Committce decided to fix nonlts as under :

l. Inrpo(s Item - 2.88 kg per kg content in cxport product.

RA concerned nray take further necessary action as pcr thc dccision o1'NC.
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Casc No.:55/8/tl0- I)arty Natttc: tJt-'f I{A Mcct No/l)atc: lillli0- Approvecl
Lt,c2t20t8 ENGINIiBI{S At,C2l201 ri

20.02.2019

IIQ Filc I{l.A Filc l.ic.No/l)atc:31100(17l4zl l)atc:2O.02.201()
:01/U0/050/0017ti/AM 19/ :311831040100079/AM l9/ I 6.01i.201 ti

-. l)ccisitln:'l'hc Conrnrittee c<>nsiclcrccl the casc as pcr thc agcnrlir.'l'lrc casc vr,as clcl-crrccl in tlrc{,t'' prcvior.ts ntcctitrg for a rcvicu,by DIII. I)lll has rcvicrvccl thc sanrc rccoutnrcndalion utlrnrs on
rcpcat basis tts on A.A. liccnce no. -lll00(16956 dt. ()-5.01.20lli. Ilasccl on thc rccorln.rcnclation o1'

thc rcprcscntativc of'DIII. the Courmittcc clcciclecl to flx uonns as urrclcr:

1. Inrports Itern--2.tltl hg pcr l<g colttent in cxpolt prorluct.

I{A couccrnecl may tal<e lirrllrer ueocssary action as pcr thc clccision ol'N(j.

Cnsc No.:56/tllti0- l)arty Nanrc: [JL't-l{A Mcct No/l)atc: l4l[i0- Approvccl
A1,C212018 lrNGlNI)l1l{S Al.(12l201u

20.02.2019

I IQ Filc l{t-A Filc l.ic.No/l)atc:i I 10067 lul5 Datc:20 .0?.2019
:0l/80/050/0Ot79lAM19l :31lB3l0tt0l000B0/n M l9i I 6.0t1.20 I ['i

-- Dccision:'l'lre Conrurittcc consiclerccl thc case as pcr thc agcucla.'l'hc cztso r,vas clcf'errecl irr the
55" previous mcctirrg lbl a revicr,v by Dl ll. DIll has rcvicrvccl thc sanrc rcconrn'rcnclation nonrs ott

repeat basis as on A.A. liccncc no.3110066956 dt.05.01.20ltj. Ilascd on thc rcconrrenclation of
thc rcprcscntativc oIl)lll. thc Comnrittcc clcciclccl to llx nonus as unclcr':

l. Irrports Item 2.tttl hg pcr kg coulent in export proclLrcl.

RA conccrnecl may tal<e lufther nece ssary actiou as pcr thc clccisiorr of'N().

~CIINol`3/8780~~  Paiけ
NIIidfULTRA ~Mё ёl‐Nそ ,Д)五[5「 14780~~Attb▼ C・ C「

ALC2/2()18         ENGINEIう ItS        AIフ C2/2018

HQ Filc RLA Filc

20.02.2019

Lic.No/1)atc:3110067143 1)ate:20.02.2019

:0l/U0/050/00I86/AMl9/ :3Ii83l040/00017IAMl9l I6.0t'i.20I l'i

_ - Decisiou: 'l-hc Corrurittee consiclerecl thc casc its per the agcncla. l'hc casc rvas clcfbrrccl in tlrc
56'" previous urectirrg for a revierv by DIII. DIrll has rcvicrvccl thc saurc rccornnrcnclatiotr rrorms on

repeat basis as on A.A. licencc no.3110066956 d1.05.01.2018. llascd on thc rcconrn.rcnclation of
the rcprcscntativc of DIII. thc Conrnritlcc cleciclccl to ['ir ntirnrs as unclcrr:

1. lrlp<lrts Itenr -- 2.ti8 kg pcr l<g conlcnt in cxpurt proclLrct.

IIA concclncrl nray talie hrrlhcr neccssar)/ action as pcr thc dccision of'NC.
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ハ

(〕 asc N().:

57/8ノ 80-AIノ C2/2018

HQ Filc

Partv Nanrc: Mcct No/l)atc:
VALVEWORKSINDIA 14/80-AI′ (12/2018
PRIVATIEIン IMITED   20_02.2019

Iti′ /ヽ lrilc

Approvcd

I′ ic No/1)atc:3110067146 1)atc:20.02.2019

:O1/80/050/00180/AM19 :31/83/040/00084/AM19/.17.08.2018

Dccision:′ 11le Conlnlittcc considcrcd thc casc as Pcr agcnda and dccidcd to ratilン thC nornns as pcr

wi・ittcn collllllCntS of I)PIIT vidc thcil・ lr.No.:P-47011/20/2019/.1｀ SヽV〔latcd 24 01.2019 ast:ndcl・ :

I・ 1｀ (〕 lIS
Itccornnrcnclccl QuantityCodc

84819090

l]xport itcnl

*VALVE

COMPONENTS―
11()tJSIN(]ぅ

HYDRAULIC,
VW―[)AI1850,
4130

(Net Colltcnt of

inlport itclll is 7 1.

961く 8.Pcr No.―
oF A‖ oy Stecl―

(〕 1・adc-4130)
1)ra、 villg No.

11009-8010.

`Itclcvant'

Mccha:lical′「 Libe

273nlll1 01)x209nllll

lD x 546 nlnllon3-

80KMYS,18-22HR(〕

(103K8Pcr No―
1｀otal 150 Nos)

A‖ oy Stccl― (1貶 ldc―

413(),

Irr.rport cprarrtity rnay lrc

allowcrl as l. I 7l(g/l(g
contcnl in thc cxport
procl uct

I.1｀ (〕 IIS

(〕odc

7304592
0

* 'Drarving No. 11009-8000 and
of export item.

Nct n.cight lll794 Kgs' mav bc sul'lixctl rvith thc tlcscription

I{A cclnccnrecl nray take further necessary actiorr as pcr the clccisiott of'NC.

Casc No.:27/12/8()¨ I)arty Name: S'l'lrl{l.l'l'l., Mcct N()/1)atc:14/80-    1)crcrrcd

AIJC2/2()18       ~~ .1｀ ECHNOrし oGIES IソTD: /ヽ 1′ (∫ 2/2018

20022019

IIQ l;ile ltl.A lrile Lic.No/l)ate:0-i l0fl2.l9tl5 Datc:
:0li 80/050/00300/AM l9l :0319510401006251AM191 25.09.20 I 8

Decision: 'l-he Coulnittcc considcrccl thc casc as pcr agcncla iurrl clcciclccl to sccl< thc {lnn t<r

5g firnrish lollou,ing inlblrnation as pcr rvlittcn rcoonln.lcnclatiorr ol'McitY:

I . Dctails of'cxport plocluct i.c. clesign, clrar,r'in11. calculalion ctc.
2., Quantity'of irnport itcnr rcquircd lbr uranulircturirrg pcr trrrit cxp()rt procluct scparatcll,.
i. Wastagc claiurccl irr uranulhcturing proccss.
tl . .luslilication thcreo['.

Casc is dcfcrred.
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Decision: The Committee considerecl thc case as pcr agcrrda ancl clcciclecl to ask tlrc firnr to
furnislr following inl'ornration as per writlcn recomrncudzrtion ol'(lonsultarrt ('l'cch-I):

L Weight of caclr of tlre irnpolted and incligenous input, scparatcly for cach product, fbrthc
purpose ol- nraterial balaucing. Nct lvciglrt (Oross rvcight minus wastagc) for caclr

irnportccl and irrcligenous irrpr"rt in thc cxport product nray lrc inclicatccl. Nct wcight trlong

59 with details of other importcd input to bc usccl in tlrc rcsultant product ancl sought t<l bc

imporled/procured frorrr sourccs othcrtharr thc liccrtsc, il'any. tlay also bc indicatccl.

2. Startiug fi'orn tlre specificatiou of the expofl procluct, [-rasic salculation as to how of raw
ntaterial proposed for irnport lras been arrivecl at, iucluclirrg tltc ttct weight of cot.nponents

to be manufactured out ol'these importcd rnaterials. u,astagcs clainred at cach stagc ol'
n.ranul'acturiug with complctc .iustilicatiorr artcl supportcd by clocuntcntary

cv idcncc/drawirrgs etc,
3. l)afticulars of thc liccnscs otrtaincd iu tlrc past ancl ratificcl try ALC (with or withottl

rnoclificatiou) for the saute cxport procluct covcrccl urrclcl this application, ilt vicw of
l)rrblic Notice No. 48 dated I 4.1 I .2002.
4  Nctヽ vci3ht of itt:bber conlpoti11(l in CXpol・ t pl・ ()(lt:ct

Casc is dcfcl・ rcd

Casc N().:       Partv Nanlc:I〕 IItLA   Mcct N()/1)atc:
3/12/80-AI,(〕 2/2018     PIヽ「iCISI()N            14/80-AI′ (｀ 2/2018

′
1｀lECHN01ッ ()(〕 ‖tS Iン 1｀ 1)., 20()22()19

tlQ lrile RLA File l-ic.No/l)atc:03 l0tl243 14 Datc:

:01/80/050/002761 Al/'tgl :031941040100599/4M19/ 09.10.201 tl
60

l)ecision: 'l'he Committee considerecl the case as per agenda aucl uotccl that deficiency lctlcr raisetl

----- -ty-Uf SM,li-was-senLto-the-firur ou-01-02-20-19J,lowc-veLnor:eply-hzrs-beeureceivcd -ycl fhc-
Committee decided to send final reminder to the firm.

Casc No.:9/14/80-

AI′C2/2018

HQ File

:01/80/050/00325/AM19/

Case is dcた「rcd.

(〕 asc No.:4/12/80-

AI」C2/2018
Palty Nanlci BHtiフ A
PRECISION

Mcct No/Date:14/80-   Dcfcrrcd
AIンC2/2018

20.02.2019

1′ic.N()/1)atc:0310824317 1)atc:

09.102018

Paflv Nanrc: l'lr(lA Mcct No/1)atc:レ1/80-   1)clbrrcd

INI)tJS′ l｀ ltil:SI′ l ⅣlI′ ll〕 1)  Al′ (12/2018

20022019

1tlン /ヽ lrilc                l,ic N()/1)そ ltc:()210208725 1)(ltc:

:02/24/040/00099/ノ Mヽ19/   04 102018

I)c I'crrcrl

TECHNOLOGIESIッ TD.、

HQ Filc            RIフ A File
:01/80/050/00277/AM19/    :03/94/040/00600//ヽ M19/

(rl Dsgl5lsyr:'['hc (]ornnrittec cclnsiclcrccl thc casc as pcr agcncla aucl rrtltccl tlral dclrcicncv lcttct raisccl

by M$MIr rvas scr.rt to the firur olt 01.02.2019. Ilou'cvcr'. nu rcplv lrls bccn rcccivctl yct. lt is

clecidecl to scncl f inal lerrinder to lirrnish thc rccluisilc inlirrrnirtiorr r'r,ithin l5 days {irilirrg u,hiclr

case will lrc rc.icctccl.

('asc is tlclL'rlctl.
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1)artv Nanlci AI′ I′R()UNl) ⅣIcct No/1)を 1lc:|′ 1/8()-   1)clbrrcd

(INDIA)VEGlt.1｀ A131ン I:    AI′ (｀2/2018

PROCItSSIN(〕 ⅣlACHINES 20()22019
PIti

HQ File Itl.A File Lic.No/Datc:33 10030484 Date:

:01/80i050/00332lAMlgl :331241040100009/AMl9/ 09.10.201ti

Dccision:'l'lrc Comnrittec considcrccl thc casc as per agcttcla antl dccidecl to asl< the firm to

{irrrrish lollowing inibrrnation as per written recourmeudation ol'MSMlj:

l. Detail technical drawings with dinrensiorr of each cxport producl. Cataloguc, if any, rrray

also be funrished.

62 2. Wciglrt of each Export Product.
3. Weiglrt of eaclr of tlre imported and iudigcnous itrput, scparatcly filr eaclr product, lbr thc

purpose of material balancing. Net weight (Cross rvcight tnitrrts wastage) lor cach

inrported and indigenous irrput in the cxpotl procluct nray bc indicatcd. Nct weight along

rvith details of other irlporled input to bc used in thc rcsultant product and sought to bc

irnported/procurcd from sources otherthan tlrc liccnsc, il-any, may also be indicated.
4. Starting from thc specification of tlre cxpoft product, basic calculation as to ltow of rzrw

nraterial proposed for impoft has been arrived at, inclucling the net weight of'componeuts
to be rnanufactured out of these imported materials, waslagcs clainted at cach stage of'

manufacturing with complete justificatiou and supportcd by docunrcntary
cv iderrce/drawings etc.

Case is dcflcrred.

Palty Nallle:BHミ l′A      Mcct No/1)ate:        Dcfcrrcd
PRECISION           14/80-AIッ C2/2018
TECHNOLOGIES LTD.,  2().02.2019

HQ Filc            RIフ A Filc            I′ ic No/Datc:0310824375 Datcl
:O1/80/050/00278/AMi9/    :03/94/040/00598/AM19/    11.10.2018

b1, MSMII was sent to the firnr ou 01.02.2019. Ilorvcvcr'. no rcpl1, has bcctr rcccivccl yct. It is

clecidecl to scnd final renrinder to firrnish thc rccluisitc inlirrrrration rvithin l5 clays ltriling r,vhich

case r.r,ill bc lejected.

Casc is clcf'crrcd.

(3asc No.:16/14/80-

AI」C2/2018

(〕 asc N().:

5/12/80-AI」 (〕 2/2018

(〕 asc No.:12/12/80-

AI」C2/2018
Palty Nanlc:BHヽ IンA
PRECIS10N
TI]CIIN()Iン OGHtS I´Tl),

I IQ Filc I{l.A lrilc Lrc.No/l)atc:0-l l0tl2zl-l7zl l)atc:
:01/80/050/00285/AM l9l :031941011010 0597/n M l9l I I . 10.201 lt

6zl ;lsglslqyn:'l'hc (lonrmittcc consiclcrccl tlre casc as [)cr ascn(la arrcl rrotccl that clcficicrrcv lctlcr raisccl

by MSMI., rvas scrrt to thc firnr on 01.02.2019. Ilor,r,cvcr'. no rcplv has lrccn rcccivccl yct. It is

clccidccl to scncl [jnal rcnriudcr to firrnish thc rcclrrisitc irrlirrrnirtiorr rvithirr l5 cla5,'s lailing rvhich

case will bc rc.iectecl.

Case is clcl'crrcd.

Mcct No/1)atc:14/80-    1)cfelTcd

AI′(12/2018

2002.2019
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(〕をlsc No.:22/12/80-    Party Nanlci CI)S OH′ &  Mcct N()/1)atc:14/8() 1)cibrrcd
Ar」C2/2018          GASIう QUH)MItNTS PV「   AI´ (｀ 2/2018

1.′ 1｀1)                   20022019

HQ「ilC            ltl,A Filc           l′ ic No/1)そ ltc i()31()8243831)atc:

65:()1/8()/()50/()()295/AM19/  :03/94/04()A)()6,()/AM19/  
‖102018

1)ccision:′「 hc Conllllittcc collSi(ICrcd thc casc as pcr i3Clld〔 l〔 111(1 110tc(l th〔lt a lcttcr tlskin3 1or hard

c()py()f application 、vas scnt to lt/ヽ ―νllinlbai on 05 02 2019 11o、 vcvCr, 1lo llllそ )1・ 111を itioll htis bccll

rcccivcd yct 
・
I｀1lcrcforc,thc(〕 onlnlittcc clccidc(l to renllll(lthc ltA N/1tl1lη  l)aiど t ll「 1ln

(lasc is clcli_・ 1‐ 1・cd

(〕 llsc No.:         P〔 trty Nそlnl c:        レlcct N()/1)atc:14/8()-  1)cibrrcd
1/12/8()―AIJ(〕 2/2018      .IAI(1()llNl｀ ltRI)IRISII I′ IP  Al′ (｀ 2/2018

20022019

HQ「 ilC            ltl′ A Filc           l′ ic No/1)atci()31()82442()I)atci

66 :()1/80/050/00274/ANl19/    :()3/94/040/00612//ヽ
M19/    12_l()2018

1)ccisi()n:′ 1・ hc(〕 ollnlllittcc collsi(ICl‐c(lthc cを lsc as perそ13Cnclを l al,(|ll()tcd that tl lcttcr askin3 1t)r har〔 l

copy or application 、vas scnt to ltA― Mt111lbai `)n()5022019 11()、 vcVCr、  no illlk)「 11lation has bcell

recc市 cd yct'1｀here%rc,thc Conlnlittcc dccidcd lo ren3ind thc itA(M un3bal)&1lrnl

(〕 asc is clcri_Nl・ 1・ c(l

Cをlsc No.:34/12/80-     Partv Nを lnl c:AL」 10(10'Vl l)ヽンlcct N()/1)をltc:l′ 1/8()  l)cibrrcd

AI,C2/2()18          (〕ORPORATION PANSI:  AI′ (12/2018
PRIVA l｀ l;l′ IMll:l]1)    2()()22()19

HQ lrilC            RI′ A「 ilc           l´ ic No/1)21tci3‖ 0()672()()1)atc:
:01/80/05()/00307/AM19/  :31/83/()4()/()()111/AM19/  151()2018
67~  ~          1)ccisioll:`Fhc~(〕

ol■ lllittCc considcrcd thc cセ tsc as pcr agcllda乏 111〔 l ll()tccl that i(1 1lotc、vas scllt tO thC

l)I1l on 07 01 2019. 1lo、 vcver、  1lo c()nlnnCints 1lavc bcc11「 CCCiVc(l 、̀ct  illc(lonlnlittcc(lcciclc(l to

「cnli11(l IDIII(そ )1・ conllllcnts

Casc is dcfcl・ 1・ed

Casc No.:23/12/8()-       1)arty Nanlc:Gl]NI]RAI′    Mcct No/1)atc:14/8()―    I)cibrrcd

AI,C2/2()18            1NSTRUMEN′ l｀S        AL,(12/2()18
(〕ONSOR'「 ItJM SOlッ 11     20022019
1)ROP Ktり I′KAItNI

HQ Filc            RI′ A「 ilc           l′ ic N()/1)atc:()31()824478:)atci
68 :01/80/050/00296/AM19/    :03/94/040/00640//ヽ M19/    16 102018

1)ccision:′「 hc Conllllittcc consiclcrcd thc casc as pcr asCn〔 |〔l all〔 |:1()tc(l th〔 ltを l lcttcrそ Iskil13 1t)l harcl

col〕y()f application 、vas scllt to lヽ /ヽ一MLl11lbai ol1 05 02 2019 11()、 vcVCr. 1lo inlk)1・ nnatioll llas bccn

rcccivccl yct l‐ 1lercfore,thc(〕 olll11l ittec〔 lccidccl t()rcnlllld thc lt/ヽ 一N/1tlnlb〔 li hc flllll

(lasc is clcibrrcd

^
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Dccision:'l'hc Contrlittcc cousidclccl thc casc as 1'rct'agcntla lrncl clcciclccl to sccli thc lrlrlt ttl
firrnislr Iollorving iulbuuation as llcr u,rittcu rccot.tttncntlittiotr ol'l)l'll'l viclc thcir lr. No.: l)

4701lr l8l20l9-'l'SW clalcd 20.02.20 l9:

l. Moclcl rrumbcr, technical spccilication aucl spccilic clLrtrnlity-botlr in tcrn-rs ol'rrtlrlrbcr (il'
any) ancl/ol wcight, oleach cxport procluct (Appcrrclix-33 o['cttrrctrt Ill]l'}rclcrs). -

(tL) 2. I)c1ail tcchnioal note on ntanu{acturirtg proccss incltrcling. thc t'clcvatrt {lorv shcc1.

3. I)ctail tccIrrical cl;awings \\,ith dinrcnsion ol'cach cxp()t't ltrotlLrct, Catalogtrc. i['any. tllal'

also bc firrnishccl.
,1 . Wcight ol'each lrxport l)rocltrct.

5. Wcight ol'cach ol't[e irnportccl and incligcnoLrs inptrt. scllrlatcly lor cach pr()cltrct. lirr thc

purposc 9l' ptatcrial lralaucing. Nct lvcight ((irttss rvciglrt trl itttts vl'astagc) lill cach

irnportccl ancl incligenor.rs inltut in thc cxpot't plotltrct trtltv bc inclicatccl. Nct rvcight along

r,vi1h clctails o['otlrer intportccl input to bc usccl in thc rcstrltartt ltroclttct and sotrght to bc

iurprlrtccl/prr)curcd fl'ont sourccs othcr than thc licctisc, il'lrrtl', tnay alstl lre inclicatctl.

6. I',rport u,isc inrport itcrn list.
7. I)ctails of'rvastage claipecl. ntatcrial lralancing arrcl .iirstilicttli<lrr lor irlllolt ol'cach itcrll .

Case is clelcn'ccl.

Casc No.:13/12/80-

AIJC2ノ 2()18

HQ Filc

:01/80/050/00286/AM19/

Case No.:6/12/80-

AIノ C2/2018

HQ「 ile

Pal・ ty N〔lnlci N H)I]C INl)IA

l)ItlVATr〕 Iノ IMI′ 1｀ ltl)

RlフA Filc

i05/24/040/00408//ヽ M19/

RIン A「 ilc
:03/94/040/00660/AM19/

Mcct No/1)atc:14/80-    1)efbri・ cd

AL(〕 2/2018           ‐
20.02.2019

1′ ic.No/1)atc:0510408160 1)atcl

22.10.2018

25 10.2018

Pal・ ty Nanlc:(〕 AI′A    ⅣlcCt N()/1)〔 ltc:14/8()-  1)clbFFCd

PR13CISI()N            Al′ (12/2018

T13CHNOl′0(lY PRIVAT11 20()22()19
1_′ IMI.I｀I:D

l′ ic N()/1)atc:()310824676 1)atc:

:01/80/050/00279/AM19/

Decision: -fhe Cornrlittee considered tlre case as pcr agcttcla arrcl dccidecl to seek thc firm to
funish lollowing infornratiou as per written recoumetrdatiorr o{'Consultant ('l-cch-3):

l. Moclcl ugllber, technical specificatiou and spccilic cluantity-both in tcrnls of ntrnrber (il'
any) ancl/or weight, of each export product (Appenclix-33 ol'cLtrrcnt II[]]'] refers).

2. l)ctail technical drawings with dimension of cach cxport procluct. Catalogue, il'any, rrtay

10 also bc furnished.
3. Weight of each of tlre imported and indigenous input, scparatcly for cach product, for the

purpose of nraterial balancirrg. Net weight (Gross wcight ltlinus wastagc) for eaclt

importecl and incligenous ilrput in the export procluct ntay bc indicatcd. Net rvcight alorrg

with cletails of other importecl iupr,rt to bc usecl in thc rcsultant product arrd sottght to be

imported/procured from sources othertlran the liccnsc. il'any, ntay also lre indicatccl.

4. Starting lronr the specificatiotr oI the export product, basic calculatiotr as to how of raw

matcrial proposed for inrport has bcen arrivecl at, inoltrding tltc ttcl wciglrt of componcnts

1o bc utapufhctLrred out of thcsc inrportecl rlatcrials, rvastagcs claimccl at cach stage ol'

nranu{hcturiug with corlplcte .iustilication aucl supportcd by clocunrentary

cviclcucc/drawings etc.
5. Slrect layor.rt diagram of thc uraterial inclicating thc wastagc rlttrittg blankins.

Case is def'erred.
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Casc No.:15/12/80-

ALC2/2018

HQ Filc

101/80/050/00288/AM19/

Party Nanlc:MICRON  Mcct N()/1)atci1 4/80-  Approvcd
INSTRUヽ 41]N′ l｀SI)VT   AI′ (12/2018
L・ 1｀1)                 20022019

ltI′ /ヽ lrilc               I′ ic N()/1)atc:()510408224 1)atci20 02 2019

:05/24/040/00397//ヽ M19/ 25 102018

I)ecision:'l'he Corlrnittee consiclered the case as pcr agcncla ancl dccidccl to ralify tlrc norrns as pcr
r,vrittcrr cor.nn.rcr'lts of DPII'l- vicic thcir F. No.: l'j-470llll1l2\19ll'SW datccl 0ti.02.2019 as undcr:

71

11｀ (〕 IIS

Co(lc

90229090

Case No.:16/12/8()―

AI」C2/2018

l:xport Itcrl

Anode Kovar l;lange
Surya - 3mm Slot
Anode Kovar
Flange SLirya-3 nllll

Siot 5330845(NEl｀

CONTENTS SHOUIン D
NOT BEIン ESS l｀ lIEN

Irnpult Itcnr

l)ilaton 29i I li
Iron-Nickcl-('obalt
Scaling Allo1, AS l'M
Fl5-04. (l)ilaton
29lltt l)ia 232 nrnr
'l olcrancc t l/-0 rrrnr )

ltec()nlnlcndcd

Qり11lily
llllpol■ qLlantity

lllay bc ttlll()、 vcd〔 ls

4300.2841く gs allcr

takillg 1/3!(l

l・CCOVCry R()111

scrap

I.1｀ (〕 IIS

(〕ode

72285090

1631.121 K(〕 S

RA conccrncd may take fut1her necessary actiotr as pcr tltc clccision ol'N(1.

Party Nallle:MICRON   Mcct No/1)atc:14/80-   Appr()vcd
INSTRUMENTS PVT   AI′ C2/2018
1′ 1｀1)                  20.02.2019

HQ lrilC           RI′ A File          l′ ic.No/1)を ltci()5104()8225 Date:2()022019
:01/80/050/00289/AM19/ :05/24/040/00398/AM19/ 25.10.2018

Decision: 「́ he Col■ 1■ ittee considered Jlc casc as pcr a3enda and dccidcd t()ratiけ
thC nornls as per

、vl・ itten conllllents of I)PII′ 1｀ vide theil・ F.No.:P-47011/17/2019/′ l｀SW datcd 08 02.20 1 9 as t11ldcr:

Anode fl・ anle Frange A

Kov
Allodc Frallle Frange A

Kov― MA 4132 K 09A

(NET cONTENTS
SHOULD NO′ 1｀ 13E Iン ESS
THEN 1665 KGS.

mporl

I)ilaton 29lltl
Iron-N iclicl-Cobalt
Scaling Alloy
n s'l'M-F I 5-04.
(Dilalon 29lltl I)ia
232 n'u-t-r' I'o lcrancc
tl/-0 mrn)

Irnpofl cluantity
may be allowccl
as 4039.475 Kgs
ufier taking l/-i''l
rccovcry fklrrr
scrap

72285090

ItA conccrnccl nray take lirrlhcr neccssary actiolt as pcr tlrc dccision ol'N(1.

つ
Ｊ
う
乙

90229090



Casc N().:32/12/80-   Party N〔 tnlci NII)IIA   Mcct N()/1)atc:

73 AI」 C2/2()18        EXl)01t′ l｀S PRIVATlう    14/80 Alン (12/2()18
1ン 1｀41′ l｀El)              20022019

Approvccl

HQ Filc           RLA Filc           lン iC●No/1)atc:0210208763 Datc:2002.2019
:O1/80/050/00305/AM19/ 102/24/040/00097/AM19/  25.10.2018

Decisi()n:・ 11lc Colllmittec considcrcd thc casc as pcr aBcnda and dccided lo,atify thC nornls as pcr

recollllllendation of rcprcscntative ofMSME as Lindel・ :

llecorr nrcuclcdITCHS
Codc

84329090

BOX BLAD13/GRADl]R
131_′ADE/CUTTIN(〕
131ンADE MADl]OUT OF
NON AIッ IンOY STllllI′

BI LIク I]1｀S(S PitING

ST13EL QUAI′ I′ 1｀Y)

ITCHS
Codc

72072020

1:1ll)()1‐ t itCnl

N()N AI´ l′()Y

Sl ltl:I′ Iヽ日′l.1lTS

(SI)RIN(〕 STI:1:l′

(ptlAl′ IIY)

QLrantitl,
241 1 MT
incltl(lin3 8(/〕

wast213c all()wcd

aflel・ rccovcry

RA conccrned nray takc ftnther lrecessary action as pcr tlrc clccision ol'N(1.

C-asc No.: I)artyName:ALJ'I'OFI't-S McctNo/l)atc:14ltlO- Approvccl

3/14/8(卜 AIJ(〕2/2018   PACKAGING
PVTIン
・
1｀D

I-lQ File RI-A File l.ic.No/Datc:03 10t124693 Date: 20.02.2019

:01/80/050/003 lglAM l9 :031941040100673/AM 19 2s.l 0.20 I lt

I)ecision: l'he Cornnlittee considered the case as per agenda and clecidcd to ratify the trortns as per

written coullt-lents of Consultant (Tech-l) taking into consideration l0%o wastage on Alttminiutu
foil and 5(% wastage on polypropylene as under:

AI′C2/2018
20_022019

I・「 (〕 IIS

83099020

llxport Iterl

ALUMINIUM SEAlン S/「 Iフ IP
OFF SEALS/1FI_ソ IP DOWN
SEALIN VAR10US SIZES
LESS TIIAN O.20 MM
NETT CONTENT OF
IンACQUERED/UNIン ACQUE
RED ALンUMINItJM
FOIL/STRII)/COH_ン LESS
THAN 020 MM IS16.523
MTS&NE‐「

・
1｀ CON´ 1｀lJNT

OFl)OLYPROPYLEN131S
15223M 「́ S

HS
lrnport ltcrn

76071999

1_′ACQUlう 1く lil)/t」 NI′

ACQ∪ lう ltltl)
AIン UMINlt」 M
F()II′ /S′ 1｀ RIP/(〕 ()II′

lンltSS TAHN O.20

MM

39021000

l{cconr nr curlecl

181753～1'「
with l()(/)

、vasta8c

15984ル 1・「
with 5%

、vastasc

1)()1′Yl)ROPYl,1lNIt

RA coucerncd tray take l'uftlrer nccessary action as pcr thc clccisirltl of'NC.
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Casc No.:

14/12ノ80-AIJC2/2018・

HQ Filc

:01/80/050/00287/AM19/

Party Nalllc:SPHヽ OTECII
HEAT EXCHANGERS
PVT LTD

RI′ AF‖ c
:05/24/040/00415/AM19/

Mcct No/1)を ltc:       Approvcd
14/80-AI′C2/2018
20022019

1′ ic No/1)atci()510408254 1)ate:20.022019

26102018

Decision : I'he Cotnntittee consideled the case as pcr agcnda ancl clcciclcd to ratify [lrc nolms as

per written con.rmerlts oI DI']llT vide thcir F. No.: l'}-4701112412019-'l'SW clatcd 07.02.2019 as

rrrrder:

I′ 1｀CIIS

(〕 ()(lc

84519000

lixport ltcnr

Conclcnscr
coils /
Evaporator
coils usecl for
waslrirrg / cloth
dryer urachine
madc of
Coppcl・
・
1｀ubc:

24000.00K3,
Alunliniunl Fin

:55983.001く 8,
Alunlinium
´
「 Libe:

24940.00K8,
Alunliniunl

Shccts:

60000.00K3&
Brazing
Material:

0,Q・99ヽ 3・

I′ 1｀(〕 lIS (1()(lc

76071910

76081000

76061200

lnrporl Itcnr

Ooppcr''l'ubc
l)ia i. I 75 nrnr to
50.80 urnr ( li ti irrch
to 2 inch)
AlunriniLun Irirr

Stocli
thiclincss 0.09 nrnr

to 0.i0 nrnr

AILrnriuitrnr 'l'ubc

l)ia i.l 75 n'rnr to
50.t1 nrnr ( l/ti inch to
2 inch)
Alunrinunr Shccts
thiclirrcss 0.8 rurrr to
5.{)0 nr nr

[]razing Matcrial
l.Jpto 0.5 (Zr ol'lrOlJ
Valuc

l(ccomnrcnclecl

Quantity

Wastagc
a I lorvccl as

I .01 Kg/Kg
content in the
exporl procluct

A‖ o、vcd upto

O.2%ofFOB
valuc

SI.

No.

1

l. l'he quantity of export procluct may bc spccilied in numbcrs irlso, in adtlition to nct
weight of 165573 Kgs.

2. Worcl "relevanl" may be prelixetl with thc description ol'all import itcms.

IIA concerncd nray talce furtlrer necessary action as pcr thc clccisiorr of'N().
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Mcct No/1)atc:

14/80-/ヽ I′ (〕2/2018

20022019

Approvccl

HQ File RLA Filc I′ ic N()/1)〔1lc:30!O104482 1)を ltc:20.022019
:01/80/050/00304/AM19/  :30/24/040/00033//ヽ M19/ 29 1()2018

Dccisi()n:「 |〕 e Conlnlittec considcrcd thc cそ lsc as pcr agcnda all(l(lccidcd t()ratifン the nOHlls as Pcr

、vl・ ittcn conlnlents o「  DIH viclc theil・  U(). No1 1)ltS― 1/SSヽVl./ヽVilR卜 1-20191Hう l dそ ltc(|
21 01 2019 as L11ldel・

:

Casc No.:           Pa"y Nanle:STEEI′
31/12/80-AI,C2/2018    STRH)S WHEELSIフ ・1｀ D.

I')xport ltcrn

Automotivc Steel Whccl
Rilll Dianlctcl・ 18 inch

WithOLit Tyres containin3

234.375M‐「 of IIIt、 vidc
coil ofstccI

Gradc SAPH370
SAI)I1440 SP1711590

PII′「 5901)1)P600
1)P600 SSWLllR60

lurport ltcrn

lHt WII)lう (〕 ()II´

()lr S.1｀ 11ltl,Gl・ adc

SAl)I1370

SAPH/140 SPド H590
1)1)6001)1l F5901)

l)P600 SSヽ VI′

I‖t60

l{econrrnended

Quantity

Wastagc allowed
ltioZ taking cuc
{ionr SION C-
Itl78 or as olaimcd
by applicant
rvhichevcr is lower

87087000

I{A concerncd nray take l'urther neccssary action as pcr tlrc clccisiolr of'NC.

Casc N().:        Palty Nanlci S'I｀ 131tL   Mcct N()/1)atc:
33/12/80-AI」 C2/2018    S′ 1｀RIPS WIIEEIン SIン

′
rI).  14/80-Al′ (〕 2/2018

2002.2019

Approvcd

HQ File RL′A Filc I′ ic N()/1)をltc:3010104483 1)atc:20022019

:01/80/050/00306/AM19/  :30/24/040/00034/AM19/ 2910.2018

Decision:′ 1｀he Col■ 1■ ittee considercd the casc as per agcnda and dccidcd to ratiヶ thC nOrnls as pcr

writtell c0111lllCllts of DHI vidc thei「  U.0.No.: DItS― 1/SSWI′ /WHRI-2-2019-1-Hll datcd
21.01.2019 ast‖ ldcr:

77

ITCHS
Code

87169090

Iixport lterrr

Steel VVheel l'or

Caravan,′ l｀ l・ailers and

scnli tl・ailcrs(Dianlcter

12 to 17 inch)WithOut

tyre contai:lil18 250 Ml｀

of1lR、 vidc coil ofstccI

Grade SAPI1370
SAPI1440 SPF11590
PII・「 590D DP 600
DP600 SSWIフ 1lR60

I{A conccrrrcd nray 1ahc firrther necessary actiorr as pcr thc clccision of'N(1.

72080000

lnlp()1・ t itclll

lHく VヽII)lt(「 ()IIン

0「 S'1 1llti′

(〕 radc SAI)H370

SAl)l1410

SPド l1590

1)1)600

1)IIT5901)

I)1)600 SSヽVI′

IIR60

Itccornrrcrrdccl Quantity

Wastagc allorved lB%
taliing cuc fiorn SION
(l- I tt78 or clairrccl by
appl icarrt whichcver is

lorvcr

26
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Casc No.:36/12/8()―        Party Nanlc:SA‖ tA ASIA  Mcct N()/1)atc:14/80-   1)cibrrcd
AIJC2/2()18           1NTltRI()RS PVTI′ Tl)   Alン(12/2018

20022019

HQ「ile           RIン A Filc           I′ ic N()/1)をltci34 1()()446551)atc:

78 :O1/80/050/00309/ノ
M`19/    :34/24/040/00263/AM19/    29 102018

1)ccisiOn:′ l hc COnlnlittcc cOnsidcrc(lthc casc as Pcl・ aBCnda all(111()tcd thをlt(lclicicncy lcttcr rを liscd

by N71SMIう  、vas scllt to thc ll「 111 0n 05022019. 1lo、vcvcr、  1l o 「cpl)′ has bccn l・ ccciVC(l yct lllc

(〕 onllllittce dccided to、 vait fiDr rcply ol'thc ttrlll

Casc is dcibrrcd

(〕をtsc No.:19/12/8()―    Pを lrtv Nanlciヽ VINTA(11, Mcct N()/1)atc:14/8()  Appr()vcd
AIソ (〕2/2()18         卜〕N(1lN111:ltS&      Alン (｀ 2/2018

(〕()NSUIフ TANTSl)VT  20 02 2019
1′

′

l｀ l)

HQ llilC          Itiン A「ilc         l′ ic No/1)atc:()51()1()82731)を ltc:2()022()19
:01/80/050/00292//ヽ Ⅳl1 9/  :05/24/040/00420//ヽ M19/ 30 102018

Dccision:′ 1｀he Conη nlittcc considered tllc casc as PCr agcllda and dcci(lcd t()「そltilン thC n()rnls as Pcr
rcconllllcndを ltion of rel〕 rCSCntativc()fN/1Sヽ /11]as t‖ 1〔lcri

79    1  1｀ hC pcr LHlitヽ vci3hts ol variotls cxpol・ t itcnls to l)c illcllti01lc(|,1:ol181■ 7ith nlllllbcl・ s as
indicatcd bclo、v:

SI.No.1
Si No.2
Sl.No 3
SI No.4
Sl,No.5

1.03 kg per unit
0.88 kg per unit
0.7tt kg per unit
0.87 kg per unit
0.77 kg per unit

2. Intportof Sl.No. 1,2.3,21 and5maytrcallorvcclas 1.27 lig/l<ucontcntincxportproduct

I{A collccrttcd ntay takc fitrthcr nccessar-y acti<lrr as pcr thc clccisiorr ol'NC.

Cttlsc No.:5/14/80-        Partv Nanlc:KEY― 'l■t(1lI  Mcct No/1)atc:14/80-   1)clbrrcd
AI」 (〕2/2()18          1:N(〕 INIう Iう RINCJ(〕 ().    Al,(12/2018

2002.2019

HQ File            RIフ A「 ilc           I′ ic N()/1)ate:()31()8247911)atci
:01/80/050/00321/´ 、M19/    :o3/94/040/00692//ヽ L/119/    30 102018
80 DccisiOn:The Conlniittcc c()nsidercd thc casc as Pcr a3Cnda alld dccidc(1 10 scck tllc llrnl 10

■lrnish女 )||()、 vin3 int)rnl乏 ltiOn as pcr l・ cconlnlend〔 ttiOn ol｀「cprcscntを ltivc 01 N/1S Ⅳll::

l   r)ctそ l‖ s of nla1lLlfaCtLlrin3 proccsscs、′ith calct:lati()11()f'ヽ Vastそ13c

l｀hc casc stancls dcli_・「rcd
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Casc No.:17/12/80-     1)arty Nanlc:D()()WON  lヽcct N()/1)をltc:1/1/80-  l)elbrrcd

AIノ (〕2/2()18         AL」
.I｀

()MO´ 1｀lVE SYSl｀ 1うMS Al′ (,2/2018
1NDIA PRIVA′ 1｀ 1う l′ l VllTlll)20()22019

HQ Filc            RLA「 ilc           I′ ic No/1)atci()/l101648441)atci
101/80/050/00290//ヽ M19/    :04/24/040/0016′ 1//ヽⅣl1 9/    02 11 2018

81
Decisioll:.1｀ hC Conllllittcc consiclcrc(l thc casc tls l)Cr a8cn(lを 1〔 111(111()tcd th〔 lt i(1 1lotc、 vas scnt lo thc

DIII on 05 02 2019 11o、 vevcr, 11く )conlnlcnts 11〔 lvc bccll「 cCCiヽ′c(| 、′ct  i1lc(〕 o nl■littcc(lcci(lc(1 lo

renllllc1 1)IH fそ )1・ conl nlellts

′
1｀ hc cを lsc Stを lnds deibl‐ 1・ed.

C,Isc No.:1/14/8()―      Pを lrty Nanlc:Alり 1｀()C()MP Mcct N()/1)atci1 4/80-  l)cた rrcd

AI」C2/2018           1NI)lA PVT I′ Tl)       Al′ (12/2018
20022019

HQ Filc            Rlン A llile           l′ ic N()/1)atci3‖ ()()672251)atci

82 :O1/80/050/00317/AM19/    :31/83/040/00121//ヽ
N/119/    02 11 2018

1)ccision:「 he(3onlnlittcc considcl・ cd the casc(ls PcI を13Cll(la all(1 1lotccl そl copy ofそ lpplication llas

bccn ζcnt to l)I1l on 18 02 2019 1k)1・ cxallllllati()1l ol't1lc casc 
′
11lc(〕 olllnlittec clccidc〔 l to、 vait ik)1・

C()1lη lllClltS fl・ ()nl l)1lI

Casc is dclb「 red

Casc N().:9/12/80-      1)arty Nanlc:BONA′ l｀ RANS Mcct No/1)atc:14/8()一    I)cた rrcd

INDIA PRIVA′ 1｀ lう Iン IMH ltl)AI′(12/2018AI」 C2/2018

HQ Filc

2002201()

I′ ic No/1)〔 ltc:()310824925 1)atciItl,ノ  ヽlrilc

83 :O1/80/050/00282/AM19/    :03/94/040/00675/AM19/    06 11 2018
1)ccision:.Fhc(〕 onl:1littce considcrcd thc casc as per a3olldttl and:lotcd a copy of application 1las

bccll scllt to I)HI on 7.01.2019 「ol・ cxanlination of thc casc. .l｀ 1lc(〕 olll■littcc(lccidcd toヽ vait fol・

C()11]nlCnts ll・ olll I)I II

(〕 asc is clcibl・ 1・cd.

(〕asc No.:2()/12/80-       Party Nanlcl MINl)A SH′ (lA McctNo/1)atci1/1/8()―    Dcた「1‐ed
AI」C2/2018          ENGINE13RIN(〕 PRIVATl: AI′ (12/2018

LIMI・ I｀1]D           2()022()19

HQ Filc            ltlン A Fi10           1,ic No/1)atc:()51040837()Datci
:01/80/050/00293//ヽ M19/    :()5/24/040/00433/AⅣ l19/    1211 2018

84 1)ccision:「 hc CollllllittCc considercd thc casc〔 ls pcr agcll(laそ llld 1lotc(l that(lcllcicncy lcttcr rを lisc(|

by MSMI〕 、vas scnt to t1lc rlrnl on o1 02 2019 1lo、 vcvCr. 1lo rcply h〔 l、 bccn「 cccivcd yct lt is

decicled tO scncl nnal renllllder to lilrllish thc rcqLliSitc illlk)1‐ nl〔ltion 、vithill 1 5(lを lys lhiling、′hich

casc、vi‖ bc raected.

Casc is dcli_・ rrcd
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:0 l/80/050/00320/AMl9l :03t941040r0 0696iAM I 9/ I 2. I I .20 I 8

u. I)ccisirtn: -l hc (lotntlittec consicleretl thc casc as pcr aecrrrlu anrl clcciclccl to sccl< thc llrrn lrr"' firrnish Iitllowinq in{brntaticln as per rvrittclt rocontntcnrltrtitln ol'(.onsLrltarrt ( Icch_l):

I . Spccilic nantc of irnporl itcrn.
2. (.'crtiIlcatc ol'analysis ttf irnport ilcnts lionr sultplicr.
i. 'l'cchnical clctails as pcr Appcnclix zlli.

Case is dcf'crrccl.

(〕 asc No.:29/12/80-

AI」 (〕2/2018
Party Nanlc:Alン l′ItVAItl) Mcct N()/1)atci1 4/80_   1)ctrrcd

Casc No.:4/14/8()―

AI′ C2ノ2()18

HQ Filc

(〕 asc NO.:8/12/80-

AI」 (32/2018

Party Nanlci CUPRO
TUBES ENTERPRISES
PVT.LTD

IヽLA F‖ c

IAI SUSI)1じ NS10NS
PItIVATIt I′ IMITEl)

Mcct No/Datc:14/80-   Dcfcrrcd

Al′ (〕2/2018

20.02.2019

1′ ic No/1)atc:0310824951 1)atc:

Al′ (12/2018

20022019
HQ「ilC             RIン A Filc lン iC.No/Datci3 110067234‐ Datc:

86:01/80/050/00302/ハ
M19/  :31/83/040/oo125/AM19/  15.H.2018

Decis10n:・「 hc(3onll■ ittce cOnsidcl℃ d thc casc as pcr agcnda and l10tcd thatid llolc was scntlo thc

E)HI. 卜10wcver,colllillentS reccived dO 110t illatch with thc itcnls L‖
ldcr liccncc. ・1｀1le Conllllittcc

dccided tO l(31L:rn applicatiOn tO Dlll fOr revicw.

Thc casc stallds dcfel‐ red.

1)を lrty N〔 lmc:MLり 1)HRA    ⅣIcct No/Datci1 4/8()―    Dcた「1・cd
lrINE BIソANC PRIVATll  AI′

(〕2/2018
I_′TD 20022019

HQ File            RLA Filc           Lic.NO/Datc:0410164884 Datci
:01/80/050/00281/AM19/    :o4/24/040/00165/AM19/    16 11.2018

Decision: 'l'he comrnittee considerecl the case as per agcncla arrcl notccl that the case was earlierreferrcd to DHI' I{owever, as per the written conlments of'l)lII. a copy ol'application has bccnselrt to MSME on l5'02'20 l9 for cxal,itratiotr ol'tlrc casc. I'l<lwcvcr, r.lo cor,nrerts lravc lreenreceivecl yet. 'l-he conrrnittee clbciclecl to rvait for comr,ents.

Case is dcl'errcd.
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Casc No.:18/12/80-

‐ALC2/2018

HQ File

:01/80/050/00291/AM19/

Dccislon:The Colllmittcc

tlndcr:

Party Nanlc:VICTORA  Mcct No/1)を ltc:

AUTO PVT.1ッ `「D     14/8()― AI′ (〕 2/2()18
Approvocl

20.02.2019

1′ic.No/1)atc:()510408463 Datc:20.022019

t<l ratif y thc uortns as

RLA F‖ c

:05/24/040/00447/AM19/  19.112018

considercd thc case as pcr agcnda and dccidcd

０
０

l'1｀CilS

(〕odc

87089200

Casc No.:26/12/80-

AI」C2/2()18

HQ Filc

lixport Itcnr

SIIン ENCl]RS MUFFLlう RS
AND EXHAUS′

「
PIPItS Part

Nanlc― D-580B,HAN(〕 ER
ASSY,(Part No.1591017X)

(103225 Nos‐ 31555 20 Kgs)

11｀CIIS

C()(lc

72082730

Inr;xrrt Itorn

STAINI′ ltSS

S′ l｀ 1llll′ (〕 ()H′ IS―

304-S1 1219 MM
Xl.50 MM X
(]()II′

Itccoururcndcd
Nortrrs
Irnport quantity
all<lrvccl as

I .01 Kg/Kg
contcnt in thc
cxpor1 procluct

Grade/Spccilic:rtion ol'thc itcms importctl and that uscd in thc rcsultant protluct to malch.

RA cottcented may tal<e lirrtlrer uecessary actiorr as pcl thc clccisiou ol'N(--.

Party Nallle:Lッ &T―     Mcet No/1)atci1 4/80-   Approved
MHPS BOILERS PVT  AI′ C2/2018
L「́ I)                 20.02.2019

l｀ Iン /｀ lrilc I′ ic No/1)21lc:()310825106 1)atc:20.02.2019

:01/80/050/00299/AM19/  :03/95/040/00792/AM19/ 19.Il.2018

Decision:1｀hc COlnmittec cOnsidercd the casc as pcr a8cnda and dccided to ratify thc nornls as pcr

writtcn conllllents of DHI vidc thcir U.O.No.:DES― 1/1′ &'lソ 13oP′ l｀ 卜2019111う l datcd 21 01 2019
as undcr:

lrport

CAR130N ST13EIッ SI]AMIン 13SS′ I Ui31,S― SPl:(1
-SA210M,SA 210,SA210 GR(〕 ―S1/1t
RANGE:OD15 MM_90MM

ALIフ OY STEIEI′ SEAMLItSS´ I｀ U13ES― SPIt(]―

SA213,SA 213M,SA 213 1｀ 12,SA213 1｀ 22.
KA― STABA24Jl― SIZE RANGl〕 :0[)15 MM
-90MM

L SPACERS― SPEC― SA351 M,SA351

WEIフ 1)ING CONSUMABLES― (〕 MAW/
GTAW FILIンER WIRE,WIRI,SPO()I′

,

GMAW/G 「́ AW RODS― SPE(〕 ―1lR8()S(〕、
ER MG-2CW,TG 2CW

fL1lther nccessary 21ction as pcr thc dcci、 i0110「 N(:

Wastagc allowed as pcr
SION C-1641 or clairncd
by applicant , rvhichcvcr
is krrvcr

(〕ode

73049000

73049000

73269099

Wastagc allorvcd as pcr
SION (l-l6tlJ or clainrecl
by applicant . rvhichcvcr
is krrvcr

Nct to nct basis as pcr
(iN-4 wilh accountabiIity
clausc

lヽA concenlcd 11lav take

30
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Case No.:13/14/80-

ALC2/2018

HQ「 ilC

(〕をtsc N().:35/12/80-

ALC2/2()18

HQ Filc

(〕 asc No.:15/14/80-

AIノ (〕 2/2018

HQ「 |IC

PVT.IフTD.

ltIン A Filc

PRIVA・「 EIン IM‖
｀ED

RLA Filc

Palty Nalllc:NEW FII]I′ I)

INDUSTItIAL
EQUll)MENT PVT.1ッ TD
lklンA「 ilc

20.022019

1′ ic N()/1)atci()310825109

Party Nanre: CLJPI{O Mect No/1)atci1 4/80-    1)eibrrcd

TUBI]SIうNTItRl)RISltS   AI′ (12/2018

9o榊i:1電 |↓‖1[11ぽ#li(ギ lli出11.1111蕊 1111:111志 1害ボ:Isllil『 I:Llliす
l  Spcci「lc llalllo of illlpol‐ t itelll

2  (〕 cl・tificatc()f analysis of i11lp()1■ itcnls

3  .1｀ cchilical(leta‖ s as pcr/ヽ ppcndix/lli

(,asc is dcibrl・ c(|

[)atc:

tlte firrn to

... :01i80/050/00i0U/AM l9l :31183104010 01:l2iAM l9l 27. I I 20I 89l
l)ccision: 'l.hc (lomrr-rittcc consiclcrccl tlrc ozrsc as pcr agcrrrla ancl rrotcrl that icl nolc was scnl to the
[)l II tlrl 01 .0lr.2019. IIor.vcvcr, no conr.ncnts havc bccrr rcccivccl yc1.'l hc (]onrrrrittcc cleciclccl to
rcntincl I)lII lbr conltlouts.

(lasc is rlclL'rrcrl.

Pal・ty Nanlc:At」
′
1｀()C()MP ルlcct N()/1)atc:14/8()―

CORPORAT10N PANSII  Al′ (12/2018
I)c {'crrccl

20.02.2019

1ンic No/1)atc:3110067246 1)atci

Mcct No/1)atc:14/80-     I)cfclTcd

Alン (〕 2/2018

2002.2019

1ッ ic.N()/1)atc:3410044725 Datc:

Dccision: 'l'lre Corrrnrittee considcred the case as pcr ageucla ancl notccl a copy ol'application has
been sent to MSME on 15.02.2019 for examinatiou o1'the casc. llowcvcr, r.lo conll.ucnts lravc lrecn
received yet. 'fhe Committee decided to wait for cornrnerrts.

Case is deferred.

Casc NO.:lo/12/80-

ノゝI」 (〕 2/2018
Party Nanlc:MUDHltA   Mcct N()/1)を ltc:14/8()―
FINE BLANC PRIVATE  AI′ (12/2018

I)e f'e rrecl

l)atc:

thc firrn to
No.: l)l:S-

93

LTD                20.02.2019
HQ「ile              RLA FHc             Iン ic.No/Datc:0410164931
:01/80/050/00283/AM19/    :04/24/040/00190/AM19/    29.ll.2018

Decision: ・「 hc COnllllittec considered t1le casc as pcr agcllda 21nd dccided tO scck

fLirllisI,fbHowillg info「 lllation as per、vritten l・ cconlnlendation()1｀ l)lH vidc thcir tJ.()
1/MF,P/OTSP-1-2019_HEl datcd 21 01.2019:

l. Irrlbrrlration rcclttirecl as pcl appcnclix rlll ancl ,l I( ol'I)(ilr'l 's l)rrblic Notice No.68/2015-
20 clalcd 22/0312018.

Casc is clcl'errccl.

３^

盤 _1_1_2コ」_8__          _



Party Nainc:MICRON   Mcct No/Dを ltc:14/80-
lNSTRUMENTS PVT L′ l｀1)ALC2/2018

2002.2019

HQ Filc            RI′ A rilc           l´ ic N()/1)atc:()51()/1()87301)atc:
:01/80/050/00294/AM19/    :05/24/040/00488/ノ ヘヽ 419/    30 11 2018

Decisi(〕 n: 
・
l｀hc C011111littcc cOnsidcrcd tllc casc をls pcr `lBcil(la 〔l:1(|(lCCidcd t()scck tlnC llrnl l()

it11・ 1lish it)‖ 0、vil18 11lfOrillatioll そls l)Cr 、vrittcn rccOnlnlcn(1:tti(、 11 01｀ 1)PI「 I vidc tllcil・ F N(): P_
47011/17/2019-′「 SW datcd 08 02 2019:

l   ltccOvel・ y fi・ onl stainicss stccl scr〔 lp 8cllcr〔 ltc(l〔 lL:1‐ il13 thc 11lallLllilCttll・ 1118 proccss、 vith sale

pl・ icc Ol｀  stそlilllcss stcci scrap stlppol‐ tc(l by (locllnlcllt〔 H‐y cvidcncc lilく c cOpics 01・ salc

11lV01CeS

2 Jllsti″ tlle usc Of blank instcad of｀ pipcs()r castin3s lt)「 nlaki!13 Jlc cOnlp()ncnts
]｀ 1lc ctlsc Stそ 11lds dc6ci・ 1・c(|

Palty Nanlci l)ETERS    Mё ct N()ノ I)atc:14/80-
SURGICAIン INDIA PV′ l｀  Al´ (〕 2/2018
Lン
'I｀1).                   20.02.2019

%13鳥児5岡∝似AMp tttttim餌りか
l′ ic N()/1)〔ltc:()510408751 1)乏 lic:

И19/   04122018

1)ccisiOn:.Fhc(〕 Onllllittec cO1lsiCICrcd thc casc as l〕 cr alBCll(|を lをl1ld llolc(|を l copy()1｀ application 11を ls
bccn scnt to Consultant(Tcch-1)On 18 02.2019 lk)「  c、そinllllatiOn ol｀ thc casc ・

dccidc(110、 vait fiDr conlnlcnts (〕 asc is dcfcrred                                 I｀

hC (loll]11littcc

Cをlsc No.:

11/12/8()一 AI′C2/201    Part)′

Nannc:I)00W()N Mcct No/1)(ltc:      Appr()vcd
[8  AU10MO′「 IVE 1/1/8()Al(12/2018

SYSTl:MS INI)IA 20022019
1)Iミ IVAT13 1ン IMITIED

_ _HQ Eilc__    _    _1ヽ Iィ A llilc_
iO 1/80/05()/00284/AM19 :04/24/040/00194/AM19 1riC N()/!)〔

1lci()ll()1649521)atc14),()2,η 12 _ ___´ _― :

}/  06 122018

Dccisi011:I｀ hc COnlnlittcc considcrcd thc casc as per a3cnda alld dccidcd tO ratil予 thc nOrnls as per         l
Wi・ Ittcll conlnlcnts of DHI vide thcil‐ UO No:D13S1/1)AS1/1tl)(lA l-20191H〕 ldそ ltcd o8()22019
(SinCC CalculatiOn of thc inputs linkcd with drawin3 0「 thc cxp()rt pr()dtlct alld wei3ht balancc has
not bccn cncloscd with applicatiOn),the rati「 ed noFn3S aS k)||()、 、|、 :

(〕 asc N().:21/12/80-

AIノ C2/2()18

Casc No。 :26/14/80-

AIJ(〕 2/2018

Ilxport lteur

RADIATOR
CORE
ASSY M/1｀

HCR/FB l｀o
Palt

No.It30673-

1220

I′ 1｀CIIS

Codc

76071190

76169990

76169990

4 I 161699e0

う

38109090

llllpoll ltcnl

「
IN(12)′ !'o Part

No.E19811-0040
TU BIt(12)′ 1｀OPそ l「 1

No R47423-2180

HEAI)1lR PI′ AT:,(12)
‐
l｀o Pal・ lNo.lt42923-0470

SIDIt l)I′ A・ 1lt(12)′ l｀0

Pal・ tNo.It47243-1530

BRAZING lギ I′ UX'1｀0
Pal・tNO.1:19811-0350

1)cibl・ 1・cd

1)cli_・ 1・ rc(|

Itecontnrendccl

Qqultity _
I)crccntagc wastagc
allowccl as pcr
stoN C- I 891

Nct to nct basis as

pcr (iN-4 rvitlr
accountability
clause

Wastagc olln,,r"il o.
pcr SION C- I 891

I・「 (〕 IIS

Codc

87089100

ItA conccrncd nray take l-urthcr necessary action ns pcr tlrc dccision o[,NC

96
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Casc No.:6/14/80-

AI′C2/2018

HQ Filc

:O1/80/05()/00322/AM19/

(〕

`lsc NO.:14ノ
14/80-

AIJC2/2018
1)arty Nanlc:        Mcct N()/1)atci
D00WONCIン I MATlt   i4/8()― AI′ (〕 2/2()18
CONTROlコ IN DIA    20.()22019
PRIVATEIフ IMITI]「)

1)〔lrty Nanlei WIう IR INI)IA Mcct N()/1)atc:1/1/8()―   Dcib「 FCd
PRIVATE lン IMITl]1)    AI′ (12/2018

20022019

1tlンA lrilc                 l´ ic N()/1)atci()310825488 1)atci

:03/95/040/00932/ANl19/    06 122018
97 l)ecision:'l'hc Cornnrittec consiclcrccl thc casc as pcr agcnclir ancl notccl that harcl copy o(

application has not yet been rcccivccl liom conccrnctl l{A irutl tlrc lilrn.'lhc (,'onrn.rittcc clcciclccl to

rcqLlcst conccrnccl l{A ancl thc fjrm to srrtrurit tlrc lrarcl co1'lr,'ol'thc application filr cxalnination o['
thc caso.

Casc is clcf'crrccl.

Approvecl

llQ File l{LA F-ilc l-ic.No/l)atc:(r610000021 l)atc:20.02.2019
:01/80/050/00330/AM l9l :661241040100008/AM I 9/ 06. 12.20 I ti

Dccision: l-he Cornmittee corrsiderccl the case as per agencla aud clcciclccl to rati{y tlrc norms as pcr
writlen conrrrrents of DI-ll vide their U.O. No.: DllS-1/l)ASl/RD(ln-l-2019-lllll clatcd 08.02.2019
(Sincc calculation o1'tlre inputs Iinked with drawing ol'thc export procluct arrcl weiglrt balance has
not bcen enclosed with application), the ratified nonr.rs as f'ollou,s:

Ilxporl Item

ltADIATOR
CORE
ASSY M/.1｀

Palt

No.R30673-
1220

Cをlsc N().:2/14/80-

AIノC2/2018

HQ Filc

99 :()1/80/050/00318//ヽ
レ119/

11111)()1‐ t ltClll

lギ IN(12)Tol)art

Nol〕 19811_0040
.1｀

tJ 13 11(12)1()l)〔 Hl

No lt47423-2180

l{ccommended

Quantity
Percentage wastage
allowed as per
SION C-I89I

pcr (iN-4 with
accountability
clause

Wastagc allowcd as

pcr SION C-ltt9l

SI

No

1

I′ 1・ (〕 IIS

(〕 ()dc

76071190

76169990

′
1｀o Pal・ l No lt42923-0470

SIDI〕 |)I′ATlう (12)1｀ ()

1)al・t No lt47243-1530

38109090
BRAZING l'Iン UX l｀ ()

Pan No.1]1981卜 ()350

I{A concerncd may take firrlher neccssary actiorr as pcr tlrc clccision of'NC.

Party Nanre: nPAI{ Mcct No/1)atc:14/8()-    1)cib「 rcd
INDUSTItlllS I′ IN/11′ ll]1)  AI′ (12/2018

20022019

RLA「‖c            I′ ic No/1)〔 ltc:031()8255‖  Datc:
:03/94/040/00718//ヽ 卜/119/    o7 122018

l)ccision: l'ltc (lornnrittcc consiclcrcd tlrc casc as pcr ugcncln irnrl notccl a cop), ol'applicatiop has
bccn sctrt to McitY on 14.02.2019 lirr cxanrination o['thc casc. IIou,cvcr'. no cornrlcnts lravc bccn
rcccivcd yct.'l'hc Corrr,ittec clcciclccl t. *,zrit firr conrnrcnts.

'[-he casc stancls clcferrecl.

33
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Casc No。 :11/14/80-     Party Namc: 「́ IL       Mect N()/1)ate:14/8()―    Approvcd

AI」C2/2018         LIMITED          AI′ C2ノ2018

HQ lrilC Iti′ A「 ilc

20.02:2019

1ン ic.No/1)を ltc:0210208838 Datc:2002.2019

:0 l/lt0/0s0/00321lAMl9l :0212'11040/00 I 07lAM lel 01 .l 2.20 I li

Dccisign;'l'he Cornurittcc considcrccl tlrc casc as pcr agcncla ancl clcciclctl ttl ratily thc Irornrs as

1'rcr r,r,rittcn con-urents of I)lll vicle their l.J.O. No.: I)lrS-l/l'll,l,iO'l'ltS-l-2019-llL)l datecl

19.02.2019 as uttclcr:
100

l. QLrantity of itrpurt itcrn No. I 1o lzl l. l4ti to 169 is alkru,ctl ott nct to nct basis as llcr
GN-4 with accountabil it), claLtsc.

2. QLrantity o{'intport itcrn N<1. l4-l to lrlT is allos,crl as 1.02 l(g/l(g ctltrtcttt irr thc cxllort

procluct.

-i. lrtrltort itcnt No. lzl2 ntay lrc clclctcci as thc sarnc is rrot ccrtillccl as ltitrt ol'cxptlrl lllocltrct
as pcr Appcndix zll:,.

[{A conccrrrccl rna1, takc {irrlhcr ucccssflr\/ actiotr as pcr thc clccisiorr tll'N(].

Casc No.:10/1,1/tt0- l)arty Narnc: I'll, Mcct No/l)atc:lzll[i0- z\pprovccl

Lt,CZl2[lS l,lMll-trl) AL('2l20l ti

10.02,.20 l9

HQ「 ilC ltI_′ A lrilc [フ ic No/1)を ltc:()210208842 1)atc:20022019             1

:01/80/050/00326/AM19/ :02/24/040/00109/AM19/ 11.12.2018                                       1

Dccisi()n:′「
｀
hc Conlmiicc considcred thc case as pcr a8cnda and dccidcd to rati″ thC noHlls as       l

pcr 、vrittcn co111lllcntS Of E)11l vidc tllcil・  t」 .(). No.: I)ItS-1/1｀ ll′ :′/()′「 ltS― l-2019-111〕 l datcd             i

19.02.2019 as under:
l0r

l. Quautity of irnport item No. I to l4l. 148 to 169 is allowcd on nct to nct lrasis as pcr 
i

GN-4 with accountability clausc. 
i2. Quarrtity of irnport item No. 143 to 147 is allorvccl as 1.02 Kg/l(g content in tlre,export 
:

prclilLrct.

:1 . Irnport itcrr No. 1tl2 rnay be cleletcd as thc sarlc is not ccrtiliccl as parl ol'cxport procluct
as pcr Appendix 4L..

l{A conccrncd rnay talic firrlhcr neccssary action as pcr thc clccision of'N(l.

Casc No.:12 /14180- I)arty Narlc: 'il I- Mcct No/l)atc: lrllti0- Approvccl
Al,C2/20111 LIMI'fllD Al('2l20ltt

20.02.20 r9

IIQ lrilc l{l.A Filc l.ic.No/l)atc:021020utt45 l)atc:20.02.2019
:01/80/050/00:12SinM19l :021241040/001 10/AMl9/ | l.12.201ti

l)ecision : ['he Contmittcc consiclcrccl the case as Pcr agcncla arrcl clcciclccl to rati[1, thc rrorms as

. -_ pcr rvlitlcn conrnrcnls o1' DI'll viclc thcir l.J.O. No.: I)l.S-l/l'll.l.iO'l'l{S-l-2019-lltrl datcd
Io2 '19.6.,.2gl9 

as urrrlcr:
l. Quantity of inrport iteur No. I to lzl l. l4tl to 169 is alkru,ccl orr nc( lo ncl basis as pcr

GN-4 u,ith accountability clausc.
2. Qtrantity of import itctn No. lzl3 to lz[7 is alkrrvccl irs 1.02 l(g/l(g conlcnt in thc cxltor'1

product.
:1 . Ir.np<lrt itcr.n No. 142 nray lre clelctcd as thc sanrc is not ccrtil'iccl as ltart of cxltort 1'lrocluct

as ;lcr Appcnclix zll'..

l{A conccrnccl rnay tahe I'urthcr neccssaly aclion as pcr tlrc dccisittn ol'N('..



ハ

Casc N().:30/12/80-     Part)/Nanlci CNII′       Mcct N()/1)をltc:14/8()  1)elbl・ rcd

AIコ C2/2()18          B10TllCH PRIVATlt    AI′ (12/2018
1′ IMlllう |),              20022019

HQド ilC            ltl′ A「 ilc           I′ ic N()/1)atci1 0 1()()6()()841)〔 lici

103 :()1/80/050/00303//ヽM19/   :10/24/040/00045//ヽ N/119/    12 122018

1)ccision:・ 1｀ hc Conlnlittcc consi(lcrc(l thc cascそ ls i〕 Cr a8cnCIを 1を111(|:lotc(la copy o(applictltioll has

becn scnt to Consuitant(・ 1｀cCh l)On()102.20191k)rc、 a11linati()ll()1｀ thc cを lsc H()wcvCr,nO

C011111lCnts llavc bccll rcccivecl yct lllc(〕 onllllittcc(lcci(lc(lt()、 、アait ik)l・ c()11lnlCnts

(〕 asc is clcibrrccl

Casc No.:19/14/80-      1)〔 trty Nanlci AL′ ASKA    Mcct No/1)atc:14/80   1)cIし 「rcd

AI′C2/2018            MLり l′
・
1｀I POl,Y MIJRS     AI(12/2018

PVTJ′
′
1｀1)          20022()19

HQ「 ilC            Iti′A Filc           I′ ic N()/1)atcl()51()′ 1089281)atci

104 :01/80/050/00335/ノ
M`19/   :()5/23/040/00392/AN/119/    17 122018

1)ccision: 
′
「 hc Conl:1littcc collSidCrctl thc casc as pcr そ13cil(1を 1 そl ll(l dCCi(lcd to ask tllc llrnl t()

R11‐nish it)ll()win3 infoHllation as pcr wriltcn rcconη nlcnd〔 111()11()1(1()nsultant(′ iCCh l):

|  Vヽcight of Alunliniunl drunl
2  Nct、、′ei3ht of:lttlbbcr colnlpoLlnd all(1/ヽ lLllllillit‖ 11(11・ L‖ 1l SCpを tratcly in the cxpol‐ t prodtlct

「 hc c(lsc st〔 ln〔ls dcibrl・ ccl

Casc No.:20/14/80-      1)artv Nan]c:tり lンTRA     Mcct No/1)atc:14/8()   |)cた rrcd

AIJC2/2()18

HQ Filc

ENGINEERS        Al´ ('2/2()18

RIフ A llilc

:01/80/050/00336/AM19/   :31/83/040/00150/AM19/    19122018

105 1)CCisiOn: 
′
「 he Co111:1littee considcrcd thc casc as pcr agcndを 1 を11ld deCidcd to ask t1lc 6rnl to

ftirnisln fo‖ o、villg infor:natioll as pcr、 vl・ itten i,cconllllclldation Of・ 1)I H vidc thcil・ U.0.No.: I〕 I]S―
― ――  ― l≠Uiデ llRノ ()il・ H‐212019-卜IEl dated 28:2.2019:   ― ―

・・Sillcc no calcLllation of the rを l、′ 11latCrial lilll(ecl 、vith clra、 vil13(li11lcnsiolls has bccn pl()vi(lcd,

thercfiDl‐ c. it is reclLleSted to l〕 rovidc thc sanlc as pcr the appc11(lix/IK o「 1)(〕「
′
l｀ s I)LlbliC Noticc

No 68/2015-20 dt 22/03/2018''

Case is dc(brred

Casc No.:8/14/80-     P〔 11‐ty Nanlei SI]NI()It   Mcct N()/1)atci1 4/80-  Dcli_・ rrc(l

AIノC2/2()18          1NDIA PRIVA`I｀ 卜,       AI′ (:2/2018
1ン IM11・EI)              20022019

HQ lrilC:            ltiン A rilc            I′ ic No/1)atc:051()4()9()221)を ltc:
O1/80/050/00324//ヽ M19/    :05/24/040/00435//ヽ M19/   20 122018

1)ccisioll: 
´
1｀ hc (〕 onlnlittec considcrc(l the case as pcr a8c11(|〔 l all(|(lcci(lcd to aslく  t1lc ll「 nn t0

1061モlHlish li_D‖ owin3 illfOrillatiOn as pcl・ wl・ittCll rcconlnlclld〔 lti()n ol l)PHT vidc thciF「  NO:P―
47011/416/2018-1｀SW datcd 20 02 2019:

I   Nct、 vcighl ol'the cach cxport itcnl.

2   1ヒlstittcatioll o「 thc llccd of｀ cach illlpol・ t itclll

3   ヽヽ/cigh1 0f c〔 tch ol'thc illlpol■ そ11ld indi3cnolls i1ll〕 tlt、  scparatcly lk)r cach pro〔 lLICt ibr thc

ptlrpose of｀ 131aterial balancil13

4  1)ra、 vil13s Of｀ cxpo「t prodtlcts
‐
1｀1lc casc stands dcl131・ rc(|

20.02.2019

1_′ ic No/1)ate:3110067260 Datc:
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Casc No.:7/14/80¨

AI」 C2/2()18

HQ「 ile
:O1/80/050/00323/AM19/

Casc No.:18/14/8()―

Al」 (〕 2ノ2018

Party Nanlc:RO′「 ZIントtR   Mcct No/1)atc:14/8()  1)cfbrrcd
SI]RViCES PItiVATl]   Al′ (12/2018
1′ IMI.1｀ l;1)             20022019

RIンA Filc             l′ ic No/1)atc:071()l14103 1)atci
:07/24/()40/00236/AMl()/   1601 2019

107 l)".i.i<rn: 'l'hc Conrurittce consiclcrccl thc casc as pcr agcucla ancl noLcrl tlrat harcl copy of'
appl ication has no1 yct bceu rcceivecl frum concenrcrl l{A ancl thc firrn.'l'hc Conrmittcc clcciclccl

to leqrrest conccrncd l{A ancl the l'irnr to subrnit thc harcl co[-))/ ol'tlrc ap;llication lbr cxatlittation
ol'thc casc.

'l'hc casc stancls clc{'errccl.

1)al・ty N〔 lnlci l)00WON Mcct N()/1)〔 ltci1 4/8()  Appr()vcd

At」
`l｀OMO.1｀ IVI〕     AI′ (12/2018
SYS′ I｀ lうMS INDIA    20()2201り
PIヽ IVA.1｀ EIン IN/41TIil)

l-lQ l;ilc I{l-A lrilc l,ic.No/l)atc:04 10165096 l)atc:20.02.2019
:01/80/050/00334/AM 191 :0412410401002251 AMlgl I {i.01.201 9

I)ccision: 'l-he Comntittce considerecl tlre case as pcr agcncla arrd clccidccl to ratify tlre Itortrrs as

per written cornrnents of Dfll vide their U.O. No.: DllS-l/DnSl/ll'l'O/\-2-2019-lll'll datcd

21.02.2019 as under:

Import Itcnr llccorn rncnclccl Quarrtity

E″ l｀ol)al‐ tNol]19811-0540aＢ

・
SIDI]PLATE′ 1｀o Part No H47243-()82()a

PIPE CAP To Pal‐ tNo.I140823-2630

HEADER PLATIt´ 1｀o Part No H42923()351a
‐
「 ANK.1｀ ol)al■ No.I147443-2640/ヽ

To Part No E

Nct 1o nct basis as per

GN-4 with accor-rrrtability
c lausc

cxport product

Nct to nct basis as pcr (iN-
4 rryith accountability clausc

TUBE′ I｀o Part No.H47423-0881

SIDlう PIンATE「o Part No H47243()821
PIPll(〕 APl｀ ol)ai・ tNo.卜140823-2630

I Il]ADI]R PIフ A・ 1｀ 13・ 1｀o Patt No.H42923()321

TANK To PartNo.H47443-2601

FIN To Pal・ tNo.I]19811-0280

RA conccrucd nray take fufther llecessary action as pcr thc clccision of'NC.

Ｓ‐．、
―
．２
卜
４

76169990
76169990

76169990
76169990
76169990

76169990

76169990

76071190
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M/s Larscn &'fourbo
l-tc[.. Munrbai

、ヽ　
　
　
　
ハ Manual Cascs

F No 01/80/()50/()0823/AM12/1)じ

S1/1)〔 l「 t

RIフ A No03/95/()40/()08()8/AM10

Approvccl

McetingNo 14/19
1)atcd 20.2.2019

dated I I .03.20 I 0 issued to M/s Larscn & 'l'oLrrbo l,tcl., Munrt-ra i Lrtrclcr l)ara ,1.7 ol' I llJ I) (Vol. I ) rcg.

In tlris niatter, the NC had consiclcrcd tlre casc vide Norurs Conrntittcc Mecting No.4/80 dated 17.5.2011.

Irurther, basecl on firln's reprcscrrtation the case was agaiu considcrcd attd itctrt tro. I and 6 wcre aurended vide

NC prcetilgNo. 26113 datccl 19.3.2013 basecl on cornmcnts rcccivcd hom DIII.'t'hc firm ftrrthcr rcprescntcd

the mafler in the case of inrport iterns covered by Sl. No. l, 2, 6, antl T viclc their rcclttcsLs dl.27l01l20ll and

0glOBl2Ol tt.'l'he sante were sellt to DIll l'or comments. I)l ll comntcltts wcrc reccivccl viclc thcir L.l .O. No':
'l'SWB 31312011 dated 6.10.2017 ancl UO. No. 3(31yll-'l'SW(ll) clatcd 07.3.201tt. lJascd on I)lll's
recourrnendations the committec decided to amencl wastagcs in thc filllowittg itcnrs:

Irnports allowcd

iteylsctl inputs al lowccl

2l I M'l'lvith 5ti'/o wastagc

17.2M′ I

Nickcl Alloy Rods/Bars

Nickcl A1loy St画 ps

168.624 MTの 440/。 wastagc

4.751 VIIT at 10(%〕 wastagc

No changcs in othcr import itenrs fiont carlier tlintttcs.

't'l'he party tvill gc1 cxpolts procluct rvcight ccrtillccl b.u-.lurisclictiorral cxcisc atrllrority ol'as pcr

net ol' wcltling consumablcs.

I(A conccrnccl llal,talie l'urlher ltecessarv action as pcrthc clccisiotr ol'N(1.

sh ipping

f ,ic. No. ancl clatc
0310564122
datcd ll.03.2010
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IteqLieSt lo「 1・ c―COnSidcration ol｀ 1lxation ol:ad― hoc lloF:1lS in l‐cspcct()1｀ /ヽ dvそinccノ L`ithOri′ation No 031()564122
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Description
Alloy stccl plates

SS l)latc



f0 Nt" lu 一蚕
{性;に」:竃薄フ′

″ ス″ノ「

DepanmentfOr promolon ofindustry and lntemal Trade(丁 S Section)

M/s Spirotech Heat Exchanger Ltd,AA No 0510386129,Dt 09 05 2014
The instant AA may be ratified as under:

l  Net Weight Of export may be specified in kgs also,in addition to quantity

mentioned in numbers viz 170000 Nos
２

３

　

　

４

Word "Relevant" may be prefixed with the description of all import items.
Quantity of import items at Sl. No. 1 to 4 may be allowed with 1% wastage with
accountability clause.
Quantity of import items at Sl. No. 5, 7 and g are mentioned as componenty
however indicated in fractions in self declaration (AppENDlX ,1 1A) and theiefore
import items can not be considered.
lnsulation tapes/tubes (at Sl. No. 6) may be deleted.
clF value of import item at sl.No. 9 may be alrowed up to 0.2% of fob value of
exports.

５

６

0

)\)
Sund'eep Chauhan

(Development Officer)
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lA-No 1\1Po 4f a.-z-tg
鴨 爛くф lく

Government oflndia

議ぼ甫鎌 響¶
―
葡m

Ⅳlinistry of I〕 lectronics dtt lnformation Technology

…
― ,6オ寸粛誦哺蒻 ,で熟辞 110003

Electronics Niketan,6,C G O Conlplex,New Delhi-110003

Website:w甲Lmeity.go■in

u馴 1

No…。17解71/架1lTIP,W

Subiect: Ratification of norms in terms of Para 4.7 of HBP. (Vol.l) in respect of Advance

Authorization No.0310822298 dated 13.07.2018 issued in favour of M/s. Sterlite
Technologies Ltd., Mumbai

Reference DGFT I. D. No, 0L/80/50/1.51./AM79/DES-I/377 dated 11.09.2018 vide which

comments of this Ministry have been sought on the above mentioned application of M/s. Sterlite
Technologies Ltd., Mumbai for export of " Optical Fibre Cable".

2. The application has been examined in the Ministry of Electronics and

Information Technology from technical angle. The import items are required for manufacturing the

export product. This Ministry recommends Ratification of norms of advance authorization as per the

details in Annexure.

Encl :- As above

〔Saurabh Ranian)
Scientist¨ C

Tel:… 24301764
Email―saurabhranian@meity.gov.in

Md.Moin Afaque,FTDO′ 0/o DGFT,Udyog Bhavan,New Delhi
MeitY U.0.No.17(27)/2018-IPHW dated 07.02.2019
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Annexure

lnput UOM Wastage claimed Wastage allowed Qty recommended

Single Mode Optical Fiber 652D KM 5% 4% 77367.35

High Density Polyrthylene (HDPE) KG 2% 2% 18023.69

Aramid Yarn/Aramid Filament Yarn KG 2% 2% 2584.82

Water Swellable Yarn KG 1% 1% 141.78

Water Blocking Tape KG 2% 2% 42166.00

Colouring INK U.V. KG 1% 1% 578.89

Medium Density Polymer (MDPE) KG 2% 2% 48654.00

Polyb utylene Terptha late ( PBT) KG 2% 2% 8963.00
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Ministry of Electronics & Information Technology
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Elettronics Niketan,6, C G O Complex, New Delhi-Xtr0003
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M/s.STERLITE TECHNOLOGIES LIMITED
S.NO.68/A,NORTH VVING′ MADHUBAN′
DAM ROAD,VILLAGE RAKHOLI′
SILVASSA,DADRA AND NAGAR HAVEL1396230

SubieCt: ‐ Application for ratirlcatiOn of norms of Advance Licence No.

0310822557 dated 24.07.2018 for export of“ Optical Fibre Cable''.

Dear Sir′

Please refer to your application received fronl the O/o the DGFT and this

Ministry's letter of even number dated 04.10.2018 on the subject mentioned above

requesting you to provide the foHovving information to enable further processing of

the proposal.

2.    The details of the quantity of import itenl required for rYlanufacturing of per

unit export product is not rnatching as per applied in DGFT.You are requested to

kindly provide the accurate value for further processing ofthe proposal at the earliest,

(Sauralllネ

``ian〕

Scientist`C'

Tel:011-24301764

Ernail:

Copy to:

Shri SanieeV Kumar Kala

FTDO,       w,r.t DGFTI,D.No.01/80/50/149/AM-19/DES― 1/376 dated ll.09.2018
0/o DGFT
Udyog Bhavan
New Delhi

P̈owerlb Empower

之

・ELECTRONICS iNDIA
肺 饉 鵬 い

3ll-ttetr/

霊 。■1.E9霊1..1919

gaa;a1ewaar*ek

%懺
η



卜 もヽ出|ビo σ肝 ぉヽ -6を 11

Ⅲ嗜甫鎌 響¶―
赫

…

― ,6趙寸 論 誦 哺 爾 ,ゼ熟 辞 110003
Electronics Niketan,6,C G O Conlplex,New Delhi-110003

Website:―‐ meity.govoin

Sノ鴨―ダb
ω
l⊂ 閻こりl「 )

uul ffi{
hafo17(25〕 /2018-IPHW 06.02.2019

ELECTRONICS INDIA
硼 し
―
脳 ″缶 昨

N

Subiect: Ratification of norms in terms of Para 4.7 of HBP. (Vol.l) in respect of Advance
Authorization No.0310822555 dated 24.07.20L8 issued in favour of M/s. Sterlite
Technologies Ltd., Mumbai

Reference DGFT I. D. No. 07/80/50/750/AM1,9/DES-L/373 dated 11.09.2018 vide which
comments of this Ministry have been sought on the above mentioned application of M/s. Sterlite er
Technologies Ltd., Mumbai for export of " 0ptical Fibre Cable".

2. The application has been examined in the Ministry of Electronics and
Information Technology from technical angle. The import items are required for manufacturing the
export product. This Ministry recommends Ratification of norms of advance authorization as per the
details in Annexure.

Encl :- As above

Scientist― C
Tel:-24301764

Email¨saurabhranian@meity.gov.in

Md,Moin Afaque′ FTDO,0/o DGFT,Udyog Bhavan,New Delhi
MeitY U.0.No.17〔 25〕 /2018-IPHW dated 06.02.2019
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Annexure

b('DL'?^h

lnput UOM Wastage claimed Wastage allowed Qty recommended

Single Mode Optical Fiber K卜И 5% 4% 83700448

High Density Polyrthylene (HDPE) KG 2% 2% 42231643

Aramid Yarn/Aramid Fila ment Yarn KG 2% 2% 1952927

Water Swellable Yarn KG 1% 1% 7076.20

Colouring lNK U V KG 1% 1% 519552

Brass Plated Steel Wire(BPS Wire) KM 2% 2% 4284.00
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The above referred Advance Authorizati(lfill手 11::ξ『 l:どなs under:_

1.  Export PrOduct Welght:71.96 Kg/pc× 150 pc= 10794 Kgs.

L攪稲郡吉橋亀鵠Υ∬ょ零」:‖[魂発表::鴇a,be sumxed tth me dときcttpuOn
dぶ謂招:亀肺lay be prenxed wth憮
may be a‖owed as l.17 kg/kg content in

(DEVELOPMEN丁 OFFICER)
Md.Moin Afaque′ Asstt DGF丁

F.No.P-47011/20/2019/丁SIA/dt.24-01-2019
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M/s STERLITE TECHNOLOGIES LIM TED

E-1,MIDC,IN DUSTRIAL AREA′ VVALUり ,

AURANGABAD,MAHARASHTRA 431136

Sub: ―Apptication for ratification of norms of

dated 25 09 2018 for export of″ Opticat

Sir′

DEEolltldiq

Please refer to your apptication received from the O/o the

subject cited above.

2. You are requested to provlde the fol[owing information to
processing of the proPosa[.

i Detait of export product i.e. design, drawing, calculation etc'

ii Quantity of import item required for manufacturlng per unit export product

separatety.
iii Wastage ctaimed in manufacturing process.

iv justification thereof.

Yours Falthfully

lAsh燿
Director

Tet:011-24301268

EmalL anangla@metty 9ov in

Copy tO:

Md Moin Afaque
FTDO,
0/o DGFT
Udyog Bhavan
New Dethi

wrt DGFTID No 01/80/050/300/AM-19/DES I/598 dated 02 01 2019

ffi*' rr oz zorg
Da1c.........................'............

111´ l'1■

0310823985_  _

DGFT on the

enable further

ELECTRONICS iND:A
姉 障 鰤 い

na r,rf 9" 6i/, 2o'2'F S t./o tg
CIRiT HTfi'R

Government of India h l/
E+qfrdro*rq#ffihffi# l L- tv ( / rY

Minisiry Jf otectronics'& Information Technology /
rfr€f{*R ff,+d-{, e,fr * S effim, r$ ftd- t t ooor' Eleitronics Niketan, 6, C G O Complex, New Delhi-1t0003

Websit€: www.meitl'.gov.in

NoAdvance Licence

Fibre Cable″
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Department for promotion of industry and lnternal Trade (TS Section)

M/s NIDEC lndia Pvt. Ltd., AA No.0510408160,DL.22.10.2018

It+ Firm may be requested to provide information as per Sr.No. 1 to 5 of the SDF and
Export wise import item list. a-..\-
2. details of wastage claimed, material balancing and justification for import of each
item.

Sundeep Chauhan
(Development Officer)

FTDO.Md Moin Afaque,Assistant DGFT
F‖ le No P‐ 47011ノ 8ノ2019-丁SVV Dated 20 02 2019

冊 “
一
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(DEVELOPMENT OFFICER)

M/S MiCrOn lnstruments Pvt Ltd AA No 0510408224 dated 25/10/2018:

The instant AA mav be ratified as under:

l  NetweightOfexportproductmaybespecifledas1631121 kgs (3■
`  

′あ〕
2 Quantty ofimportitem may be allowed as 4300 284 Kgs aftertaking 1/3 recovery from

scrap

た

Ｐ ｃＨＡＥＥＤ

6h Mdn Afaque)′ Asst DGFT

File No P-47011/17/2019-TSW dated 08ノ 02/2019



⌒ ヽヽヽ 。1哺駒 fl-eo-z-zl1

M/s Micron lnstruments Pvt. Ltd. AA No.0510408225 dated 25/LO/2OI8:

The instant AA may be ratified as under:
1. Net weight of export product may be specified as 1665 kgs. t g2S PcA.)

2. Quantity of import ltem may be allowed as 4039.475 Kgs after after taking 1/3 recovery
from scrap.

(DEVELOPMENT OFFICER)

(Sh MOin Afaque),Asst DGFT

File No P-47011/17/2019-TSW dated 08/02/2019

Sド0-
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Sh. Moin Afaque, Asst DGFT

Dipp No. p -47 Otl / 24 / 2O1g _TSW dated 07 / 02 / 2O7g

ヽ
may be

Tel:320o

L. The quantity of export product may be specified in numbers also, in
addition to net weight of L65573 Kgs.

2' word "Rerevant" may be prefixed with the description of a, import items.3. Quantity of import items at Sl. No. 1 to 4 may be allowed as 1.01 Kgs./Kg.
content in the export product.

4. The import item No 5 i.e. Brazing Material, may be allowed upto 0.2% of
FOB value.

Development officer
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Sublect AA No. 3010104482 dated 29,10.2018 of Steel Strips Wheels

To Norm Committee IDGFT <ncl dgft@nic in> From "HEl Division. Dl ll" <divhei-dhi@gov in>

Ministrv ol'Ilcavy' lnclustrics & I'ublic lrtttcrpriscs

l)cparttncut ol- I lcavr Inclustrl
I llrl I)ivision

Sub.icct: l)(il"'l'll)- 01/80/50/304/AM-14/l)lrs-1i62(r datcd 04.01.2019

.\r\ No. 30101044tt2 clalcd 29.10.20111 ol' Stccl Strips Whccls

l)llS-l mavconsidcrpcrccntirecu,astagcilspcrSlON('-lttTtlorclaimcdbl applicant

rr hiclrcr cr is kr* cr

1)、  1)(〕 l'ド .I)l:S― I

l)cptt.ol｀ IH,tJ()NoI)IES-1/SSヽVI′/WIIIRI-1-2019¨IH]I

(K.K.'l'iwari)
lndustrial Acli,iscr

clatccl 2l .01 .201 9

15121607https:/imaiI !.or.in/iwc static/la1,out/shcll.htnil'/lang cn&:1.0.I.2.0 22-01-2()|()
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ぃ。山い計2錮q具漿覧詐
SubleCt: AA No.3010104483 dated 29 10.201 8 of Steel Strips Wheeis  Date1 01/21/1906:29 PM

To Norm Committee l DGFTく ncl dgft@niC in>            From: "HEI Divislon DHI‖ くdivheldhi@90V in>

Ministry of IIcavy Industrics & Public lrntcrpniscs

I)cpartmcnt of I Icavy Industry
IIIII I)ivision

Sub.f cct: I XiI'f ID- 0 I /80/50/306/n M- I 9/l)l is-l/627 datcd 04.0 I .20 I tl

AA No. 30 I 0l 04483 datcd 29.10.2018 of Stccl Strips Whccls

I)l1S-1 may considcr pcrccntagc wastagc as pcr SION C-ltiTti or claimcd by applicant

r.r l'richcvcr is lowcr

(K.K. l'iwari)
Incluslrial Adviscr

l)、  1)(〕 F′ l｀ .1)liS― I

I)cptt.ol｀ lH.tJ()NoI)I〕 S-1/SSWI′ /ヽ/1 11tl-2-2019-I II]I datcd 21()1 2019

https:i/nrail.gov.in/iwc static/layoutishcll.hrrnl?lang cn&3.0. I .2.0 l -j I 21607 22-01-2019
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Subject: AA No 0310825106 dated 19.112018 of L&T, Mumbai. Date

To. Norm Committee I DGFT <nc'l .dgft@nic in> From. "HEl Division, DHl" <divhei-dhi@gov.in>

Ministrl ol' I lcatr,y' lnclustrics & I'}ublic l',ntcrpriscs

I)cpitt'ttucttt ol' I lcavv Inc]r-rstrt'

Illrl I)ivision
SLrtr jcct: I X ; l' l' I I )- 0 I I801050I299/AM I e/l )lrS-l/640 clatcd N iI

AA No 03 I 0tt25 I 0(r clatcd I 9. I I 201 [l ol' L&'1 . Mr-rnrbai.

lnput (sl no as pcr AA)

Itcrrr l. 2 ancl 4 pcrccntagc \\llstagc as pcr C-1647 or claintccl bv applicartt u,hichcvcr is lt;r,vcr.

Itcnr 3 Nct to ncl as pcr (iN-4 u'ith accor-tntability

I)l S- | rrur-r takc a r icu.

(K.K 'liwari)

Inclustrial Aclviscr

clatccl 2 1 .01 .201 9
l)), IXllr l-l)l1S-l
l)cptt.ol- I ll" IJO No I)lrS-l ll.&'l'lBol''l'-l -201 9-lllll

httl)、 ://111をlil F()ヽ,.in/i、vc static/1ay()Lit/Shcll htinl?la118 cll&3.0.1 20 151216()7 22-01-201り
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Norm Committee I DGFT <nc'l dgft@nic in> From "HEl Division, DHl" <divhei-dhi@gov.in>

l'agc I ol'l

=||11 ,,l l)(〕 lr′ l's I)tiblic

(K.K l.i、 ari)

Industrial Adviscr

21012019

SubleCti

Tol

N/1inistr)ol｀ IIcavy lndustricsぞ貶I)ublic I:1ltcrpriscs

I)cpartrncnt of IIcavy lndtistl・ y

I HtI I)ivisi()n

StlliCCti l)(〕 lザ
′
l｀ 11)-01/80/05()/283/AN/119/1)l〕 S―1/621 datcd 04.012019

/ヽ /ヽ No 03]0816384 datcd 17 10.2017 of Mudhra lrinc.(〕 hcnnai.

|)liS― l is liccluCStCd to providc t1lc illlk)rmation as pcr appcndix 111 111iti

N()ticc N()|― ド」1'い ‐11'tial、 1ヽlJ1 1':11'1'

1)vI)(IIヽ |)ISJ

l)cPtt ofI‖ ,tJ()NoI)]tS-1/MIギ 131)/0´ I Sl)…卜2019-I Il]I

Irt t ps.,'r rttai l.rtoi .in/iu'c

clatctl

151216()7 22-Ol-201り



to lto ll A[ e.-e-1q

M/s Micron lnstruments Pvt. Ltd. AA No. 0510408730 dated 3O/L1/2O18

Firm may be asked to submit the following information:

1. Recovery from stainless steel scrap generated during the manufacturing process with sale price

of stainless steel scrap supported by documentary evidence like copies of sale invoices

2. justfy the use of blank instead of pipes or castings for making the components.

N
ill

AJ
SUNDEEP CHAUHAN

(DEVELOPMENT OFFICER)

(Sh. Moin Afaque), Asst. DGFT

File No: P-47011lU/2C19-TSW dated O8/O2/20L9
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?olaln
Subject. AA No 04101 64952 dated 06.12.2018 of Doowon Automotive,

Chennai.

To: Norm Committee I DGFT <ncl dgft@nic.in>
From "H[::l Division, DHl" <divhei-dhi@gov.in>

Ministrl' of IIcavy lnclustrics & i'Lrhlic I:ntcrpriscs

l)cpartrncnl of I lcavy' I nclustry'

lllil Division
Sr-rb"jec1: D(iF'l' il)- 0 1 I 80105012841 LMI 9il)l,iS-I/634 datcd Nil

AA No 0410164()52 dalcd 06.12.201t1 o{'l)oowt)n Alrtornotivc. (lhcmai.

Sincc calculalion of thc inputs linkcd with draw'ing ol'thc crpurt procluct and wciglrt balancc
has not bccn cnclosccl with application. tl-rcrcfrlrc. hrllowing rnay bc considcrccl b."" N('

ltcrn 1.2- %r wastagc as pcr itcm I ot'(l-1891

ltcnr 3.4- nct to r-rct utrdcr (iN-4 wilh accoulitability

ltcrr 5- as pcr ('-l tt91

1)y.I〕G「 T二奥
1)cptt.()1｀ IⅡ .UO Nol)ltS-1/1)AS1/RD(〕 A-1-2019-I II]I

static/1ayout/shcH.htrlll?lan3‐  cn&3.012.0 15121607

(KK.・ 1｀iwa面 )
Industrialノ dゝviscr

datcd 08.02.2019

2/8/2()]ヽ )https : i/mail.nic. in/i lvc
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Subject: AA No. 6610000021 dated 06.12.2019 of Doowon Automotive, Date: 02121119 09.15 AM

Vijayawada. From: "HEl Division, DHl" <divhei-dhi@gov.in>

To: Norm Committee I DGFT <ncl .dgft@nic.in>

Ministry oillcavy lndustries & I'ublic Irntcrpriscs

l)cpartmcnt of llcavy Industry
I IIrl I)ivision

Subiccl: IXiI'l' II)- 0l/80/50/330/AMI 9/l)l'lS-V datcd Nil

AA No.6610000021 dated 06.12.2019 of Doowon Automotivc, Vijayawada.

I)l1S-l may disposc olf abovc AA on rcpeal basis to AA No 0410164952 datcd 06.12.2018

(K.K.′ 1｀iwari)

Industrialノ dヽviscr

datcd 21.02.2019
1)v I)(〕 I「

′
1｀ .I)l;S-1

1)cptt ol｀ lΠ ,lJ()No DI〕 S-1/1)AS1/RI)(]A-2-2019-l ll]1

httirs://rnail.gor,.in/iwc static/layor-rt/sl,cll.htnrl'/lang crr&3.0. I .2.0 I .5 I 2l(r07 21-02-201()
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Subject. AA No. 0210208838 dated 07.12.2018 of TIL Ltd, Calcutta. Dale: 02119119 02:06 PM

To: Norm Committee I DGFT <ncl .dgft@nic.in> From: "HEl Division, DHl" <divhei-dhi@gov.in>

Minislry ol llcavy Industries & I'}ublic lrntcrpriscs
l)cpartmcnt of IIcavy Industry

III'lI Division
Subj cct: I)GI'| I D- 0 I /80/5 0 I 327 / LMlg lDl:,$-ll7 19 datcd | 4.02.2019

AA No. 0210208838 datcd 07.12.2018 of 'l'IL Ltd, Calcutla.

Inputs (SI. no. as pcr AA)

Itcrn I 1o I 4 I . I 48 to 169- nct to nct as pcr (iN-4 with accountability

Itcrn I 43 u> 147 I .02 Kg pcr Kg contcnt in ljl, .

Itcrn 142- dclctcd as not certiflcd as part of cxport product as pcr Appcndix 4li.

≧ :旦雖上 I】州4
1)cl〕 tt.0「 I II.l」 ()Nol)l]S-1/′ 1｀ II′ I′/()′ l・ItS-1_2019-I II]I

(K K.'l'iwari)
Inclustrial Aclviscr

rlutccl I 9.02.201 9

httpsi//111ail.80V・ in/iwc static/1ayout/shcll.hinll?lang cn&3.0.l.20 15121607 20-02-2019
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l)cptt.ol｀ lH,tり ()lヽ ol)ltS-1/′ 1｀ II′ I′ /().1｀ ItS-2-2019¨ l ll]l

https:/i nrail.qor'.in/i\^,c slatic/layor-rt/sl-rcll.htntl'/lang cn&i.0.1 .1.0 15121607

I'}agc I ol'I

From "liEl Division, DHl" <divhei-dhi@gov in>

(K K liⅥ ari)

lndustrial Ad、 'iscr

cl[ticd  19 02 201り

1ゝ｀、ゝ▼。a卜 20-2■ 9
SubleCt  AA No.0210208842 dated ll.12.2018 of T:L Ltd,Koikata.

To No「 m Commlteel DGF丁 くncl dgft@niC ln>

Ministry ofIIcavy lndustrics 2%1)ublic Iう ntcrpriscs

I)cpartmcnl of IIcavy lndustry

I II〕11)ivision

SulDiCCt:l)G「
′
1｀ H)-01/80/50/326/AM19/1)l]S― 1/720 datcd 14.02.2()19

AA No.0210208842 datcd ll.12.2018 of'1｀ II′ I′td,Kolkata.

I)liS― l lllay disposc ofl｀ abovc AA on rcpcat basislo AA No.0210208838 datcd 07.12.2018.

／

′

話 Oν胤鱚 樹L

20-()2-201り
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いヽもヽキよ。 計2°―。2∬bihf七月どSubleCt AA No 0210208845 dated ll.12_2018 of TIL Ltd,Ko:kata     D

To. Norm Committee I DGFT <nc1 .dgft@nic.in> From. "HEl Division, DHl" <divhei-dhi@gov.in>

Ⅳlinistl・ y()1｀ IIcavy lndustricsでヽ 1)ublic lt1ltcl・ pl・ iscs

!)cpal■ nlcnt ol'IIcavy lndustr).

llliI I)ivisioll

SuliCCti l)(〕 Iギ I｀ H)-01/8()/5()/328/AM19/1)l]S― 1/721 datcd 14()22()|り

AA N()021()2()8845 datcd ll 12 2018 ol｀
′
HI′ l′ td、 Kolkと ltと l

l)l,S― l111と ly disposc()|｀ |｀ abovc/ヽ /ヽ ()n lcPcとlt basis to/ヽ /ヽ No 0210208838 datcd()7.122018

(K K liwari)
Industrial Ad宙 scr

l)、  |)(ll「 |、 l)l:S― l

l)じ
|ぅ
tt.o「 l ll、 tl()N()l)I]S-1/111 1′ /()1｀ RS-3-2()19-I IItl           dとltcd 19.022019

httlぅ si//111ail.8()v il1/iwc static/1ayout/shcll hlllll?lan8 cn&3.0.1.2.0 15!21607          20-02-2019
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SubleCt AA No 3110067260 dated 19122018 of Uitra Engineers Puno      l)ato1 02/28/1910:00 AM

To Norm Commttee l DGF「 くncl dgi@niC n>               From: "HII[)iv slon.1)H IⅢ くd vhe dh(D90V in>

Ministry ol‐ I:Icavy lndustl・ ics 2'と 1)ヒ lblic I:ntcl‐ pl‐ iド cs

I)cpal・tlllcnt of IIcav、  11ldヒ lstl・、

I IIt1 1)lvlslon

SLlhiCCti l)(}Iギ lH)-01/8()/5()/336/Aヽ 419/1)ItS-l datcd nil

/ヽ /ヽ No 3110067260 datcd 19 12 2018()flり ltl・ a linsincclis、 PL11lC

Sillcc  no calculation ol｀   thc  raw  lllatcrial  linkcd  、vitll  dl‐ a、vin3  dilllcnsiolls  has  bccn

pl・ ovidcdi tllcrcR)rc,itis requcstcd t() providc thc sa111lc as Pcr thC alppclldi、    4K  o「 1)(}l・
｀
1｀ s

l)ublic Noticc No 68/2015-20 datcd 22/3/2018

(K.K liⅥ ari)
Industrittl1/ヽ dviscr

I)v I)(llJl.1)]iS― l

I)cptt ol｀ I11,IJ()N()1)l]S-1/1JI l｀ R/()・ 1｀11-2-2019-IIlう I                 datcd 28 02 2019
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Firm may be requested to provide following data:

1 . Net weight of the each export item.2. fustification of the need oi each import item.3 Weight of each of the imported anci inoig"nors input, separatery for each product.. for the purpose of material oarancing. 
-'"-r rvve rr rp(

4. Drawings of export products A

t/N
Sundeep Chauhan

(Development Officer)

―
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Subject. AA No. 041 0165096 dated 1 8.01 .201 9 of Doowon Automotive, Date

Chennai. From
To Norm Committee I DGFT <ncl dgft@nic.in>

"HEl Division, DHl" <divhei-dhi@gov.in>

Ministry of IIcary Industries & Public lrntcrpriscs

l)cpartmcnt of IIeavy Industry
IIIII l)ivision

Subjccl: I)GF'l' lD- 0 1/80/5 013341 Ll/,l9/l)ljs-l/ datcd Nil
AA No. 0410165096 datcd 18.01.2019 of Doowon Automotivc, Chennai.

The calculation of thc inputs havc not bccn cncloscd with application, thcrcforc, tbllowing may bc
considcrcd by NC

Inputs (Sl. no. as per AA)

Itcrl I to 5 and 7 to l1- net to ncl undcr GN-4 with accountabilitv

Itcm 6 and 12- 1.02 Kg/kg contcnt .

I)y'. lXlF'1. l)lrS-l
I)cptt. ol'lll. tJO No DliS-l/l)ASI/l I'l'Cn -2-2019-lll:,1

hlll〕ド:'ア 111[lil ll(ぃ . 111/i、、c static/1を 1),()ヒ lt/ShC‖ hlllllつ lal18 cll&3・ 0 1 2() 151216()7

(K.K.'l'iwari)
lnclustrial Aclviscr

clatccl .02.2019
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